273  Matters under
rule 377

Lid., Udyogmandal, an i tant
public undertaking under the Ministry
of Petroleum, Chemicals and Fertilisers
causirg the imcdiate death of a very
senior Chargeman, Mr. €. V. Viswa-
nathan, a First Grade Operator, Shri S.
Gopalakrishnan, a Second Grade Opera-
tor, Shri Velayudhan Kutty Nair and also
five other senior, experienced and skilled
technicians had serious burns and are in
a critical condition in  the huspital.
It 30 happencd that somhow this very
serious incident has not  got sullicient
noticr of the national leadeis in Delhi.

Sir, tlus is not the first time that an ex-
plosion took place in the same Naphta
plant. Somctimc back also there was an
explosion regulting in serious casualtics
and fatalitics. Apart from that, in another
plant, fe. in the ammonia plant of the
same company, there was another serious
explsion causing serious damages and
casualtics.  In this context I would like
to point out that it is very obvious that
the present Chairman-Managing Director
and his scnivr officials have scant consi-
deration for the life and secwity of the
employers,

Incidentally, the saddest part is that due
to some technical trouble ie.  elec-
trical trouble—it is a tricky probleme=
the plant was closed down for two days
and it was during the starting of the tl:;n
that the explosion took place. Anybody
in the know of a chemical plant would
eay that it is important for the senior
management personnel  to  thoroughly
scrutinise the safety aspect of the plant
befor:d i;h wuan:l-]le . Tt need nat be rei-
terat at Naphta is a hi cxplosive
material. It isaudcummcnght:ry that the
present  Chairman/Managing ~ Dircctor
and his senior officials did not learn the
lesons even from the previous seriows
and fatal accident which happened a
few days back.

The callous and indifferent attitude
:!fiﬂﬂlc management lefore and after the
osion needs a thorough inquin hy
the Ministry. For quite mmcmzime the
running of this Y\Ih?i("m unit isnot
gnlyatuhuw oss but it is run in an
ﬂﬁmt manner. I do not want to
particular o unity to
into the various ﬁwm m:mamgu-‘w o

senior

and the eritieal condition of f;.:ep] wothrr
employees, the measures taken by the
management are absolutely inadequate.

I strongl ead that the Minister fo
Palrolm,y pélmniall and ll‘*,uﬁliu;:“
Mw.wmﬁzﬂiam&e
vy the y is 1‘“’ manner
in which publie ‘monvy is going down the
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drain, the complete callousness and
indifierence shown by the Managing
Director-Chairman  about the running
of the plant, absolute ignorance of what
is happening in the ind and the un-
imaginably relaxed attitude that he is
taking even about the recent tragic bap-
penings.

13'34 hre.
DEMANDS FOR GRANTS, 1979-Bo—
contd.

MixisTRY oF DEerENCE—conid.

MR, DEPUTY SPEAKER: Now, wr
will conclude the Discussion on the
Demands for Grants of the Ministry of
Defence, ’

Shri Yadvendia Dutt.

SHRI YADVENDRA DUTT (Jaun-
pur): Yesterday I was talking about heli-
copters. 1 would like 10 add a little for the
tanks., We should have a balanced tank
force. Our. Vijayanta is exccllent. Itis a
medium heavy tank. We should have
heavy tanks mountin, :l_g,o mm guns aud
we should have Umfl or reconnaimance
like the Scimitar ¥ tonne tank. If I may go
into a little detil....

MR. DEPUTY SPEAKER : You have
only five minutes more.

SHRI YADVENDRA DUTT: I would
ask the hon. Defence Minister—have we
rcalig- learnt the lessons of the Bangladesh
war ? Has any official war history still
been published about the mistakes we
made or the mistakes the enemies made
and how we took advantage of it so that
the future generations know about it?
As a continuation of this, I would like to
suggest that for all the wars that we have
fought, official history must come out with
proper criticism and with proper infor-
mation for the generations to understand
and build up on those lines.

Sir, the army is & blind army which has
no intelligence. I du not want to go into
depth in this matter on the intclligenee;
we have scen the recently. Even
in 1 z,ﬂmx;:la;ntumlfailmgfou}
inteMigence. Intelligence is a matier ol
contins::m process. It is not only the police

intelli police intelligence is
lmly ’mme local basis—and more
1t.lll.l'l imligﬂux is themthtr is gathﬂed‘c
rom newspapers, the economi
articles from pres talks, radio talks, from
the literature and from the radio tranms-
i by the news-
papers. We must remodel our intelligence
on those very lines. It has to be compact
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jtilnotmbuﬁmhmbc;(runch?ia‘dm;
igenc ::Immt of Lhemltm
and a proper gathering of it. We mua;n!huﬂd
a new organisation. It is not enly a
E:!icc business but now it has its compre-
nsiveness and in its courety.

Sir, I demand that our aimy should be
,expanded. T said it last time and I say it
now. I will not give the rtlsuanl- On
speaking on Foreign Affairs, 1 will give
my m:‘ngons. But, Ige that a world war is
going to come and it cannot be avoided
now. The preamble has been raised in the
Virt Nam and Rusian's credibility has
been challenged there and, I think that
Russia will have to react. No self-respec-
ting man can keep quict because, on the
tri-junction Chima is sitting on the Viet
Nam, Cambodian and Thailand borders.
Russians have two options-—cither they
must retaliate somewhere in Central Asia
or it loses its credibility. It isfor the Rus-
sians to decide. But the position and the
circumstances that are there show that it
will, ultimately, lead to a war about
which, you gentlemen might only launch
toduy. but in three years’ time, it is going
to come, at the latest. Therefore, Sir,
we must have a bigger army-——not lvss
than 3- 5 million people. All that will mean
finances which are not available. May 1
repeat to my learned friends what Cham-
berlain did ? He repeated that argument
before the World War 1. Baldwin repeated
the same argument. And what a ternble
tragedy they had to face ! I will not go
further into it. China is openly saying
that it is going to mndani-cm!up-nd
its military forces. Pakistan today 1s
more or less equal or even ahead of us
in certain aspects. 1 have got figures but
I have no time to quote those figures

Therefore, one point more—about the
B.S.F., the ice, the para military or-
flninr.ion. hat is the problem in the
rontier ? The problem therc 13 just to
take the impact of the invading armies.
The B.S.F., I sy, is a police force. Can
it take the impact of it ? 1 would not
say further. Learn from Vietnamese ex-
perience. There the militis took the impact
en the frontier. Thercfore, thisis & scparate
police organisation where a few police
ce about like a Firld Marshal,

The B.S.F. and the Indo-Tibetan Border
forces should be merged with the army
, it is ultimately the army that

bus to defend our frontier. In these two
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There is another question which re-
mainy in this country. That is of their
resettlement. We have passed the age
when our army was the army of agricul-
turists and they had a plot of land
plough. Nﬂu\';.:lﬁfha\f_\':anmwhich'
composcd sections people.
How do you rehabilitate them ? You

of a few services here or few services
there. In fact, if I remember aright, 1
think, probably, 60,000 prople from the
army arc going out cvery year.

May I suggest 10 the Defence Minister
as to o\:_hy mt have 3 cunstruction batta-
hon t retired army personnel ?
When you take-up outnde contracts you
send them out. hcrl will bx i

18]

Exactly the samec thing is being dope
ﬁy"zhcmsl;l{mlgn in the Midd}
t. Then, Sir, you have got a hj
for their benefit. Why not iflovmt P}E m
in some industry and hand over that
industry to the retired arm .
Pakistan has done it. There wm&
with a meagre sum ol Rs. 52 cropes
and now the asscts of the industry s 1o
the tune of Rs. 25 crores. The rehabili
tation problem can be slightly cased by
these suggestions. You might give them
rmrv;um mn stimcr when come
out. For example, in your howse you
have watch and ward. Why cann't yt.'l)w
retired army personnel be’ used there,
Then in public sector undertaking also.
Army know how to hlﬂd[r manpower,
They know the art of human manage-

fent.

MR. DEPUTY SPEAKER: Please con-
clude now.

SHRI YADVENDRA DUTT: 1 will
take only two more minutes. The third
thing 1 would like to say is about Navy.
Our country has a very lung sca coast
and we cannot afford now to remain on
the frigate stage of navy. We are daily
wishing and shouting that the s
puwers should go away fram the m
Ocean but the mght mares do not go away
by mere wishing, They have to be forced
to go. Therefore, let us build our N
& blue-water navy. You must have a
lauced navy. It should cunsist of cruisers
with misule carriers, destroyers, sub-
marines and aircraft carries. Owr ade
cnttwriariua’nodbmow. We must have
better ones. We « t afford anyh
with the tensions rising in the internatio-
nal world. After all the success of a poliey
d s on the punch that you have
bchind that policy. Nobody ‘cares for
your ‘bashansy’. You must have n punch
behind it and for that punch you need
a balssieed strong navy.

wbmﬁu:?mww
‘e cannot only remain » target
ares of peactration upmazh-hd:
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After all Kurokaram road is there and, 1
think, that the construction of Kurakuram
road has a military mesage to us, namely,
if the war comes, na may come in.
We may have to fight the two together.
‘Therefore, expansion of Air Force is neces-

and what is now cssential is that our
must be thought out sad hard
nose decision has to be taken. You cannot
just go :;n b:mdal‘“ d:-icisim-iu. The
glo! iti and military—
t has to be considered. Therefore, our
policy should be bmsed on these lines.

Lastly, Sir, our Army is united. They
no political ambitions, are
the most patriotic selfless army. Military
coups have taken place in an Army which
is based on feudal element like istan
Army. Therefore, we must expand our
Army freely and with full confidence.
With these words I support the Defence
as proposed by the Defence
Mimster and, 1 hope, he will be guod
to consider my suggestions in
the matter.

h

i

3

£

i

DR. SUBRAMANIAM SWAMY
{Bombay North-Fast): Mr. Deputy-Spra-
ker, Sir, I would first lik~ to congratulate
the bon. Defenre Minister for embarking
on an ambitious and appropriate pro-
[ of arms supplies diversifieation and
modernisation. The Indian Armed Forces
stand very much in the forefront
and the Indian miliary strength today
» something which cannnt be taken for
m Today in this discussion on the

5 for Cirants of the Defence
Ministry, I would like to speak about the
policy that underlies and that is behind
the whole question of the hardware that
we have been acquinng or that we plan-
ned to acquire.

i
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From 1971 onwards it became clear that
much more Pakistan it is possible
that we might face a security threat from
China and alwo for the fimt time, U.S,
Now the whole thing conies to this:
What about the 1980 ? Because, we age
now in 1979 and we. the Members of
Parliament, would like to know from our
Defenc Minister, what does he expect
A in the cighties. Certainly, i
this Debate, the matter of education of
members of Paliament is a very impor
part of the whole thing. In a matter like
defence, hardly itisac&x:sﬁon of pulling
one down or pushing other up. But

8

defence perspective, particularly, péc-g-ris
Pa.lgi!uu.‘Middle—Em, Soviet Union and
China. Sunihrly if we have canstraint on
our borders with the insurgency move-
ment, this raises the question of what our
potential ?ﬁmiﬂ can be. So, obviously,
quite an effective defence policy has got
o be integrated with the forcign poliy.
1 am happy that the Forcign Minister Js
here. T wish the Finance Minister and
Planning Minister also are here. Ulti-
mately 2 good defence policy has to be an
integration of all these three. There is a
recognition of this when th'y sy this in
the report :

“While we shall vi ly pursue
quest for greater m&ug and
cooperation with our neighbours to ex-
g‘un every avenuc 1o strengthen the

wdations of peace in the region, we
shall, at the samc time, maintain the
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Take the developments of Itanian situa-
tion—the developments in Iran. What
does it mean ? Alrcady thoie is an an-
nouncement in regard o imr.wd. U;S
activity. It was reported that the USA is
to create a 5th Flect with the likely threat
posed to India and I must say that in
1971, the US 7th Flret came into the
terntorial waters of India. It is something
which none of us could have envisaged.
1t is something which has happened and
it did happen and for that we would not
be at least in ths countiy mentally pre-
pared — thete may be astute people in
our country like Babu Jagjivan Ram who
may have forescen it—but I must say to the
Mcmbeis of Parliamert that in our
country there was a genmial patameter
that the United States would never  send
ity force into the termutorial waters of
India and into the Indian terrmay, In
the sumilar way, the ampact and the
mteraction between the USA and Chma
and the developments n  Afghamstan
may also have an m t—if 1 were to
say today —that we mwight face the Sovict
Union's threat in 1980’ chhap-. it might
not sound cmhlélc-. lHyl if in 1966-67
when we were devaluing our currency,
if anybody had said thatsthat 1.111'_ Uni&
States would send the 7th Fleet  into our
territorial waters it would have received
the same degrec of sceptichm. The ques-
tion is: what the development means for
the USA in 1980 ? It is here the Defence

inister has the sibihty for all
of us to tell what does he see the scenarios
to be. So, I think the question is that one
of the t important things going to be
is the rivalry between the Soviet Union
and the Chinese people. I \:mgld say
that the key factor of the 1980's is going
to be the Sino-Soviet rivalry and ijs
direct impact on our sccurity environment,
1 wmdclpi:kce some degree of spelling out
cnthis.lammthatasfaraa&n—.m
threat is cuncerned, we are today prepared
to meet that threat. When I lock at the
data, 1 must say that it custs to maintain
divisions which are of course the key
factors for a fight across the Himalayas
with the Chinese. We have 10 Divisions
of our military. The Chincse have 6
Divisions in Tibet and a total of 15,000

=B
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Now, the question is what is this data
that we have ? There is a i
feoling in this country that since 1g6a,
the ese are a major military threat to
India. 1 think that this impression must
he dupelled because it does affect the
thinking in our country both in Defence
and Forcign Policy matters. If Deng
Xiaopmg is in his dream world that
1962 will be tegeatrd against our uouan!,
I repeat that he will be sorriest of all.
1 hope what he has said was not guoted
correcthy and 1 would say that if the
Chinese wete  ever to attempt to atlack
India a» happened in 1gha2, they would
get the beaung of then bife which they
will never forget. That 15 the lesson ome
should remember But what 1 essential
here 1» that 1gbz itself was a political
fallwie, political  mismanagement  and
rrgﬁa debacle would not have taken place
if the clarity in the pohtical arena was
there and that is why I am uraing that the
security  postion  of sgBo’s should  be
clearly placed heie For example, theie s
the guotation that 1n ¢aw China atacks
ws, the Soviet Union wall come to gur
assistance. This 181 a widesspread impres-
sion that 15 bang sought to be created.
But the actual fact is diffesent, What
happened in the Victnam affar ?
think the Soviet Union prrhaps wds wise
in not taking any action but all that the
treaty that the Soviet Union signed with
Vietnam has shown is that 1t was a paper
treaty. The Soviet Union turns out to be
the paper tger when it come to the
wterest of some other country, They are
willng to fight the Chinese to the last
Viemamese but they are not willing to
commit themselves in the situation. Simi-
larly, if India was to face a threat from
the Chinese, the Soviet Union will be
ready to fight to the last Indian, But
certamly they would not commit a single
Sovict force for this purpose. We have
to make sure that irrational actions on
out part do not take place,

Today | must say, lookihg at what is
being made available to me, that there
is a general failure to recognise our
growing maritime vulnerability. In
case of Navy, I might say that shore i
8500 miles away from Delhi, so is the
South Pole, that is, 35000 miles away
from the tip of India. So what 1 am saying
here is that the Ocean is a3 viwal a
of our security cnvironment as the
fronticrs are, It is hepe that it is most
tressing to sce that the Na ta only
of the Defrnce h‘:ﬁt

§

:
e
sl

ur 25%, of the budget. OFf course,
the neglect in earlier were
much larger, but even this 79, is a very
small commitment and I e the
Defence Minister that in every additional
expenditure  that takes in foture

a heavy cosmmite
ment to the Navy must be made. At Jemst
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25% from the sources that are com-
or Defence, ought to be spent on

2 e Navy, we must
2%ign a role. What is the role you want
for thc Navy ¥ After reading this, I am
srry to say that 1 have not had the
foggicst idea of what the Navy is placed
for today, What kind of rule it is sup-
poscd tu play ? 1 want to know parti-
cularly what the mision is, Is it for pro-
tection of our islands. Is it for strategic
sca~reconnaimance £ Is it cuntiol  of
marine resources ? I want to point owm
that in 1g8u’s we will be able to draw
a lot of wil, and minerals from the
ocean-bed, “ﬁ:l about the protection
of those insallations ? This will require
a heavy commitment from the Navy. But
this again has no sign in the Defence
Reportand 1 would like the Defence Minis-
ter to spreifically swate to Parliament
what iv the mission of Navy that he
expects and what is the perapective that he
has got in his mind and again along
with this what would be the force com-
F.nitiun ! What is the force composition
or Navy ! What is the role ? There has
been a big controversy as to whether
we should have aircraft carrier o not
whether the one aircraft which we have
should be abandoned or not. [ think thers
should be clarity on this issue, Of course,
I am happy to ser that at lust the Defence
Minister has decided that we do  need
aircraft carrier. But the question is about
the commitment for the future, perhaps
even comsidering  the  indigenous  pro-
dwetion of aircraft cavriers. So, 1T would
albwo say that the Navy of thr tuture will
have to have a big submarine force,
though we have B submarines onlv, these
to my knowledge are peirol fuclled. The
question of oil resource is going to be a
big factor in 198u's. Now, t world
is examining the question of thorium-hased
nurlear propulsion, T would like the
Minister to state—1 do not think there is
any national secret imvolved in  this
question—whether the Defence Ministry
has considered the question of nuclear
propulsion, particularly for our subma
rines, particularly in virw of the fact that
B, of the world’s thorium happens 10
be available in India. Finally alongwith
this, not only with the mimion of the
Navy forcr compasition but also the threat-
mu:[tiuion, wgat i':‘ thrkth:int that he is
visualising and what kind of response
that he ﬂ‘ﬁ-m ? We know that in 1971,
when the United States yth Fleet came,
there was no clear-cut amwer  exeept
that we had to finish the Bangladesh land
war a3 quickly as possible so that we are
ina '&ﬁm to call a cemse-fire and the
could go away, I atill do not
whether the jth t really came
\dmhmitumuarhan:{min
newspapers to stop us from adniinis-
& deep blow inside the Pakistan

5, but the fact of the matter is that
were unprepared for it. At lesst, the

1
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country was unprepared for it and
;w: would not like to be unprepared in the
uture.

14 hrs.

We have a defence plan and we dis-
cuss so many plans. The broad outlines
of d~fence plans ought to be placed before
Parhament, particularly in  terms of
objectives,  strategies and  prioritics.

lastly, we cannot forget that the
armed furcts cannut be unionised; they
tannot make a demand for pay and
better working conditions. They may,
of course, make a request to the ence
Minister, but he is loaded with so much
other work. In every sector, they happen
10 be unionived; they get extremely good
share, For example, in the Financial
sectors, we know that employees because
of their being unionised are able to get
very gond terms and conditions. 1t is my
view that since 1973, no substantive in-
crcase in the pay has been given to the
armed forces, 'F::-y must be given a very
good standard of living taking into ac-
count the fact that their life is more risk-
prone than the ordinary persons in this
country, Although, I know that the
Drfence Minister has personally done a
Jot in the arva of pemsion, particulatly
those who dic in action, but the fact
of the matier is that on the question of pay ,
we hrar hardly anything and the issue
never crops us hecause armed forces are
not univnised. Itis the duty of the  parlia-
mentarians to bring this to the notice of
the Minister and the Government and 1
hope, the hon. Minister will have a good
news to give about the pay-rise of the
armed forces,

SHRI K. P, UNNIKRISHNAN (Bada-
gara): Mr. Deputy-Speaker, Sir, defence
or the problems of nauional defence ought
to have been the major concern of the
Parliament and the public, but I am really
surprised at the lack of interest and in-
difference that we show; more so when we
allocate Rs, Joon ¢ ures or more for this
vital activity. We have been given four
hours to debate th : and this cynical
indifference ; if I may be pernutted 10 use
that word, dors not give any credit to us
or to the attention that has to be bestowed.
upon such a maitter of national concern.
I am not talking just in monetary terms,
berause iamentary vigilance alone can
cnsure that proper guidance is given to
the executive and the forces, Generals
and Admirals are im;xman:ﬂ and ﬂm}
prafemional advice ought to take care o
operational details, but the broad guid
lines and contours of defence cy will
have to be decided upon in a tic
framework in this House as well as by the
political leadership of the country,
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[%hri K. P. Unnikrishnan]
14.03 hrs.

{SutmmaTt Parvarmn KRISHNAN i the
Chaur)

That is why, I have always urged that
there should Le a national debate on
qurstions involving National defence and
the thick pall of secrecy that is sought 1o
b~ built up by burcaucrats ought to I’
tern down.

Madam, this i» an arca and activity
where there is close  interdependence
Iitween the problems of Deonomy and
Defence, problems of defence and :‘lwn-
lopment and aho development of science
and technology, which unfortunately, this
CGhwernment 1s trymg, wherever ible,
to downgrade, to use a very mild expres-
ston., There is alwo close intel dence—
I am happy that the Minister for External
Affairs is here—between the  guestions
of foreign policy, ow laiger national goals
and the problems of national defence,
So the problems of defence or security
cuvironment ouglit to cause geeater awarces
ness among us Amd in most  countries,
alirrnative Defence policies are discused
and debated, not only in arademic circles,
but also among various other organiza-
tions, It iy bike the product-mix in an
industry, where there are various alter-
natives alway: available and possible:
and you pick and choose one. This calls
for great leaderdhip requirements at the
political Irvel. And T am happy that we
have, in our present Defence Minister,
a great patriot who links the past with our
present. His Ministry would undoubtedly
gain by bis wisdom and political acumen
and competerie, ‘Thiv is a matter of
great satisfaction lor all of us, on this side
as wrll,

Madam, T v not want to take a we-
tarian narrow, party or personal view
on these issues. Anv criticism that we may
offer on various things is not, and should
not be viewed from a personal or a part
angle, The Drfence perspective (Ir'pl‘n£
on our world view, and the pereeption  of
our strategic and scuritv environment,
That is, I would contend, the mmt im-
portant, axiomatic and nodal factor in
consideration of our Defener policies,

Obviously, what comes wp in  our
mind is Pakistan, i.e. the question of our
neighbour who had not very friendly en-
counters with us during the last 40 years
of our status as independent nations |
But it is also important to remember
whltimdnfpcigh it is today a mili-
tary regime, if you do not want to call
it a fonla, with a weak social base, again
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armed by USA with F.5. E's, DPSAs,
French mimiles and so on, and abo
with the improved vemion of

[G-1ga, I am sorry I could not hear
Dr. Subramaniam Swamy fully. 1 would.
however, say that the most potent neigh-
bour in the consideration of issues of na-
tional defence is, and ought to be our
northern neighbour China, It is so not onl
because we have long, extended lan
tronticrs, or because of the fact of there
being a boundary dispute, or of the tragic
memories of the @ aggremion. I am
again happy that the Minister of External
Affairs is here, My point is that China has
not given up—or it has returned to the

asw of great expansionism. The ques-
g’hm of boundaries is being talked of. China
has boundaries with USSR, Viet Nam,
Loas, Burma, Nepal and of course, India.
Has any boundary been seitled 7 T am
not talking about what has happened in
Burma. So, here is a country with no
settled boundaries You are aware that the
Central Cummittees of the Communist
Parties of Viet Nam and of China agreed
to delimit the frontiers between Viet Nam
and the People's Republic of China. Then
what happened ? It was not a guestion of
Spratly and Paracel islands, What hap-
pened to Burma ? What is happening
there ? The Ministers ought to know
better. I am sorry to say that the upper
Burma has almost become a free ‘vacuum
territory’, where Chincse can move in
and out, And tlis pows a grave threat to
us,

And here, I would like to b enlightened
by the Defence Minister, on the question
of Nepal, 1 am reliably informad that
the Chinese forces have moved in to another
other 400 squere miles of Nepalese terri-
toav 'In-nnﬂ their settled boundary in
Nepal.

Now the ntof the Chinese is
thit this r.culcs boundary has not been
demarcated  properly! Whether de-
maicated or agreed, the question is that
there are no sertled frontiers for China!
I would also like the Defence Minister to
teiterate what we have donre before, that.
Any aggression on Nepal will continue to
be considered as an agression on this
country. Now it is srgued Chinese
that certain frontiers are a legacy of
imperialism. Whose imperialism, because
there are no Han people in  the outl
provinces of Chioa! 1t is only a phase
and qursdon of expansionism, not a
tion of bit.'mpeﬁ‘e‘d'imh'er But the C:l“
view is, because tion of itsell
ay the third g:hal pum everything
:il:lg Sollwi. , the moat imp:‘;tml £on-
eration I would the Defence
Minisier and this l'lm E

:-d be "Wt mluiumm
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This is not the time to diacut: Mr.
Vajpayees’ visit to Peking. But there is
aﬁp.nmr point, When Mr, Vajpayee
wasin Peking, there was a military mission
or a dey carlier, a Pakistani military
miwion, which according to all reports
received not only was given a better
reception but  wider media coverage in
l'tHnP:.an there is another Chinese
military mission 10 Bangladeth. These
are two countries, Pakistan and Bangala-
desh, where the United States and China
share common interest and perceptions.
Mr. Bhutto has gone on record saying
that one billion dollars worth of military
hardwiues China gave 1o Pakistan which
makes Pakistan the biggest recipient of
Chinese arms.  "This is not only a question
of one billion dollars of aid, it is a question
of continuing it. 1 am told diplomati-
cally the Chinew are presing the United
States to give grealer arms support to
Pakistan, apart from building up a  Kara-
kotam Highway whose picture [ saw
in the London Sundgy Times or The 0b-
server the other day, which shows that a
highly developed communication network,
has been bkt up. So, this is Chinese
wurld view which ought to be the concern
ol those who Inok afier our security en-
viropment considerations. as well as con-
sideration ol  defence  postnres.  And
Iefroce prepatedness should arise, come
oul of our understanding of the Pekings
roae in international affairs, because China
wants not only 1o be a third global power
but a most important global nuclear

power.

China «annot move north ; China cannot
move east ot west, China, to remain an
important yuantity, unique power factor,
important  puwer factor, can only
move towards its southern rim which
t xtends from Vieinam to India and also
to gain eatty into Indian Ocean,
other day, when I raised it the Minister of
Fxternal Affairs did not give a sativw
factory answer, I do not want to  refer
at length to the problems of Indian Ocran
where again the interest of China and
United States  coincide. However, 1
want to read out for the benefit of the
House. Somebody argued about our
Navy. Ishallcome to that later. There
is a teatimony before the United States
Houst Commiittee on Foreign Affairs
on the hearings on the Indian Ocean
by Dr. Badgley. Iic said,

“] would envisage a hands-off policy
by the greatpowers outside oﬂha;gn
Jﬁw world as a surrogate for Indian
v» 1 think Pakistan would

not have a chance in a direct war with
{ndis and for that matier T think China
uow is in & position where it has no
a vis-a-vis

Sum lhe‘mm-thd lines of
s and logistic support.
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Only if China were to usw nuclea-
weapons would they, I think, hnpe o
defest India. Therefore, my estimate
of the war problem is that iff we all stay
out of it, meaning the Rusians, the
Americans and the Chinese, we are
awarding a victory 10 India,"

This is not the only one. 1 can produce
half a dozen such iestimonies before the
1'S House Committee. This is excactly
the Chinese view and China is interested
from that angle in the use of these forces
and bases and particularly in its entry
into the Arabian Sea. We happen to
beiong 1o that part of the enastal line;
and we are legitimately concerned with
it. This is the only area from which the
Chincse can hope 1o hit the Sovier City
targels; it cannot be done from aay other
arca, I have a reliable information that
thai is the only area where they can deploy
sub-marioe  borne missiles. " So,  the
Chinese concern with problems of Indian
Ocean also arises out of this,

So, it is in this context, we must view
the talk of its modernisation, not only of
economy but of armed forces, and the
»o-cal talk of professionalisation of
PLA. There is a view in our Foreign
Oilice—I do not know abuut the Defence
Mmistry. [ amn sure, they have no such
tllusions, —that China is busy with mode:-
nisation, China 1s busy with professional-
nation. So, there is no time for them for
other things. Profewsionalisation  for
what ! Modernisation for what? ‘I'hat
is a question of vital concern to wuy
because it is 1n consonance with ther
world view, their own perception regard-
ing their own power and n-:iuizwml for
keeping that powrr. So. it is the \ubmarme
borne missile bawe they are seeking in
the Arabian Sea.  So, T would urge upon
the Defence Minwster—1 am sure, he bay
no delusion—to nd this Goverumemt
also of this grand delusion that has been
built up on the wake of Mr. Vajpayee's
visit to Peking. 8o, basically, it is a
question of power percepuon. Jawaharlal
Nehry once said:

“Either this country, India, will coum
for alot and a t deal or we would
not count at all ™

Do we have that power perception? Do
wre wa{ll. to :e't_c;;'c it by talking :}Kllcad\
about Indian an being a rone of prace.
taliong that we abjure nuclrar o~tions m
season and out of season? Whether
anybody has sought information or not!
That mmﬁg}r doas not reflect clww hun-
derstandi our perception. ‘e have
a role fr':g: Aden wmgrngapnm; and I
am not talking in terms of a hawk but
anly for bur security consideration require-
ments; sod fir our national umity, in-
tegrity and security 50 that we can resnain
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as a powerful nati The requir t
of our defence is not only to secure our
frontiers but in acceptance of this per-
ception to h~come a wvery important
regional if nat a global power. 5> I
do not agree with my friend, Mr. Raju
who yesterday talked about a cut bick in
Defence spending.  There is no question
of any cut back in our defence needs.
Our Defence should be basd on self-
reliance, because our security cannot be
the concern of anyone clse.  We will have
to defend ourselves, we have to  dep-nd
upon our own rejources, o it owi tech-
nology, our own skills and inan-power.
So,the modern concept of defence, national
defence involves not o4ly the dzvelopm-nt
of ordinary things like tran\portation and
com nunications, hut also 103ls and tech-
nigues. I would repzat the qa-stion of
develop.n=nt of sci*n~c and 1 -~hnslizy.
B it aziin en: h:ar all kind; ol shibboleth
about science anl technology, about the
develrpment of our national econo.nv,
and here may [ add that apart fron
Pol Pet Clique who ean b
condemned  for their cirminal
actions, it is only in India that one hears
about the development of a rural oriented
development of technology! Now I am
not saying that rural employment needs
be ignored! 1 am all for the d-velop-
ment of intermediate technology and I am
all for development of our cottage and
small scale industries. But we should
understand the parameters of this develop-
ment and cannot play around with
our future by  destroying our
ecconomic and technological foun.la-
pons because ultimately it is going
to affect our national security. I am
happy that my friend Dr. S ib~imaniam
Swamy spoke of the Naval needs. 1 do
not agree with him on most of the things,
But 1 entirely agree with what he said
about the submarines. I am told an
Italian submarine is being considered
for purchase. I do not know. I hope
the Defence Minister will enlighien u, on
this.

In 197. -7l51 the allocation for Navy was
9*8%. It has now come down to 7°
or Jess, i.e. Navy gets Rs. 210 crores
as against Ra. 1,805 crores for the Army.

when the le strategy is under-
a change, at a global perception
vel and the security environment js
; there are security hazards in

icy which downgrades the needs of
our Navy, I do not want to go into the
details of Gulf and other places, to say
the least it only displays, if not negljgenm'
it certainly does not display an awarencss

of the problem.

lmmwwnén:kelnznllpoinuhouuhe
coastal " not know wh
Delbi w‘n': chosen a5 Headquariers of

j
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al.o want an asurance from the Minister
who is very naach concerned with the
problems of backward classes that firber-
men communities of the coast line shoul |
be given preferencein recruitment to these
coastal gaards orzanivations.

Army 1cnains our bulwark, I am
happy that under the leadership of Shri
Jagjivan Ramji  this  anarchonism
Martial v non-martial races s to be curbed
if not eliminated, Modernisation of
our forces calls for this approach. But
I hope n this approach regional balance
will be kept up.

Another point I want to make is that
twre has been controveisy 1egarding
Vijavanta Tank. 1 would like to know
fron the Defence Minister whether 1t 18
guing t> be mo lified and what is happen-
ing to ow mamn ba‘'tle tank project of
802 We would like to be re-assured that
whea we spend Rs. 1895 croves for the
Armv, the foices shall be adﬂﬁuwly
aqwpped. But in this case something 1
want to say now as the External AHairs
Mnister s also here, 1e. regarding a deal
winch is knwn as centurion tank  deal.
I am told that 9o Centurion tanks have
bren 4ld with Spain as endusei.  Spain
said that they had nothing to do wath at!
This two million dollar deal which was
almost und~reold according to the London
Obserner ol February 5th, 1979 the tanks
have landed 1n South Africa with Indian
markings. If this s true, 1t 1s a shameful
thing that this country wluch has always
been in the front line of opposing South
African Racist Regime should have through
the back door enabled it 1o acquire these
tanks! Even according to Lloyd's: re-
gister it has been shown as shipped from
Bombay., There were also reports that
a O B.I1. enquiry was on. I would like
the han, Defence Minister to assure the
House that the facts are not what I stared.
But in any case if that is a0, he wonld
conduct an enquiry and catch the culprit
whosoever e may be,

Thereareso many thingsaboutcommuni=
cations system and electronics. Since
you have asked me, I shall wind up by
saying a few sentences.

MR. CHAIRMAN: You are lcaving
only three minutes for your party.

SI{‘RI K. P, ;{NNIKRISHgAN:!ﬁr
question 1 ng Deep Penetration
Alreraft n?‘:cqmu;“m of Jaguar has
been widely debated, 1 do not want to
get involved in the various controversics

t’hnilmtthebnicrc-dmiwohed.
The question involved is not merely the
role played by Shei Kanti Duwaior X v
:lrmn;bt:tb:“m m,:mnt

pn .
am awere that there are various views
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that are possible on this question. If
s0, was Jaguar the most suited aircraft
for the purpose of DPSA and for our
operational purpc.es? There are certain
disturbing and snawing questions that
remain regarding the performance of this
aircraft in our climatic conditions. I
would put this specific question: Was
this aircraft brought here and tried out
in our climatic conditions? Because any
defence equipment that we acquire any
time, we are bound to bring it and try
it in our climatic condition. If so, why
was it waived in the case of Jaguar?
There are numerous other questions be-
cause I had a very long correspondence
with the Prime Minister on this question.
1 donot want to go into all those details.
The experience of this aircraft was pri-
marily confined, apart from the British
RAF and the French who had to buy
it, to tiny Oman and Ecuador. Why was
it that they thought that they ought to
prefer this other that any other available
model? Firstly, was it necessary at all.

MR. CHAIRMAN: You have used
up the entire time of your party. Please
conclude.

SHRI K. P. UNNIKRISHNAN:
There were press reports regarding this
yesterday, I would like to know whether
a firm contract has been signed and whetker
thefactor of costescalationhasbeen taken
into consideration at all, because zpart
from the question of the strengthening
of the pound in the international monetary
circles, this assumes importance. There
is also the possibility of our acquiring
the SU-19 from Soviet Urion. I want
to know whether this avenue was gone
into apart from the Tornado and others,

I would conclude by saying that there
is no substitude for self-reliance. I would
have liked to go into the problems of HAL
in connection with this, Inthelongrange,
there is no running away from self~reliance.
If you want to evolve a policy of naticnal
consensus on defence, there is no other
way than self-reliance.

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (PROF.
SHER SINGH): Madam Chairman, I
am extremely grateful to you for permit-
ing me to intervene at this stage. I will
try to be as brief as possible. It has been
rightly said by hon. members that the
foreign policy and defence policy of the
country are very much interlinked and
they have to be integrated. Our country
has been consistently pursuing the ‘policy
of peace and has been advocating nuclear
and conventional disarmament. We believe
in preventing conflicts, easing tension and
resolving differences between nations
through negotiations. We wish budgets
on arms race to be curbed. We have kept
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our defence budget much below 49 of
our GINP. This is one of the lowest in the
world. Yesterday Mr. Raju raised an
cbjection saying that our defence budget
is 4% whereas Japan is spending much
less—1+259%, of its GNP—on its defence.
Apart from other factors which Mr.
Yadvendra Dutt mentioned in his speech
yesterday, we should not overlook the fact
that our security environment is much
different from theirs. We cannot lose sight
of the fact that paradoxical developments
are taking place in the international
security environment. In spite of the talks
on the limitation of strategic arms and
imposition of ban on nuclear explosicns,
Defence Budgets of the great powers con-
tinue to increase. The fragile fabric
of international stability has been threa-
tened by conflicts and there is tension
on both sides of our country, the West
and the East. There have been some
gains in our pursuit for peace and greater
understanding with our neighbours and
we shall vigorously pursue our quest for
greater understanding and cooperation
with all our neighbours to strengihen
foundations of peace in the regicn, But
we shall at the same time maintain re-
quisite Defence preparegness at all times,

Madam, Chairman, I agree with my
friends that keeping in view the geopolitical
situation and national security environ-
ment, maintenance of absolute defence
preparedness at all times must remain cne
of the imperatives of our naticnal policy.
This calls for a programme of continual
modernisation of our Armed Forces :o as
to meet the fast changing technolcgical
and other challegngesin thefield of defernce,
Therefore, there is emphasis on replace-
ment and modernisation, on greater fire
power, mobility and modern communica-
tions. Modernisation is a centinuing pro-
cess and Government are determined to
increase the pase of modernisation taking
into consideration the requiremrents. Go-
vernment have, as the hon. Members are
aware, taken recently a decisicn to replace
the ageing fleet of Hunters ard Canberras
with a modern striking aircraft, about
which my friend hkas just now referred.
Government have taken steps to ensure
that there will be transfer of tecknclegy
and thus simultaneous with the precure-
ment, we will aiso be self-relizrce Ly
indigenous production, Nearly three-fc \Jriﬁ
of the requirement of Jaguar will ke pre-
duced in India under licence and only
one-fourth would be procured directly.
The Government are also considering the
question of replacing the trznsport fleet
of Dakotas and Packets with a svitahle
modern transport aircraft.

Similarly, in other spheres relating to
air defence, the Radar and Communica-
tion Project Organisation has been set up
to provide efficient system of detection of
enemy aircraft and of sight communica-

-
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tion to link up the air bases with the

and Air HQ for speedy decusion
making in meeting any threats from the
enemy aircraft.

In the field of avionics and armaments
also, similar efforts are being made to re-
place the systems by their more modern
counterparts.

In addition to the frigates which we
are manufacturing at Mazagaon Docks,
construction of submarines has to be under-
taken 1n collaboration with a foreign
shipyard. But which will be the foreign
shipyard, a decision has yet to be taken.
My friend has just now said that some
decision about acquiring submarines from
Italy has been taken. No decision has vet
been taken, We have to construct the
submarines with foreign collabogation
hecause we do not have the technical
knowhow, My friend has just now men-
tioned about Vijayanta Tank. Vijayanta
Tank is being modernised. This continuous
process is going on for the last two or
three years, The main battle tank, MBT
is also under devclopment witn CVRDE.

A suggestion h s been made that India
should also have a nuclear deterrent
capability of her own and should have
not only the conventional but also the
nuclear warhead, for misnles. Th= Guvern-
ment, taking into account the importance
of the missile programme, set up a Com-
mittec sometime ago to advicse the
Ministry on all 1ts details. The necessary
infrastructure and capability for devel
1ng various types of missiles is already in
existence. However, it is the declared
policy of the Government chat India
shall nnt develon or acquire nuclear wea-
pons and delivery svstems, as our nuclear
capahulity is meant onlv for peaceful
purposes. Th: Prime Minister has, on
several occasions, categorically stated that
under no circumstances shail we develop
nuclear weapons,

Shri Unnikrishnan has verv nightly
said there is no submtitute for self-reliance.
Therefore, we have taken very many sicps
for rapidindigenisation,andthisis another
cornerstone of our policv of self-reliance.
A conscious programme and policy .or
accelerating the pace of indigenisation
has been followed by striving to organise
atallpublicsector undertakings the manu-
facture of various parts and components
indigenouily. Ever since the new Govern-
ment has taken over in March, 1947, an
aided impetus has been given to this as-

pect.

HAL has adonted  a special five-vear
programme involving Rs. 10 crores in-
vastment vith thir aim of speeding up the
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indigenisation of air-frames, acro-engines,
avionics and othet accessaries munu-
factured i its various divisions, HAIL
has been able to indigenise over g,50:
items, resulting in foreigp exchange saving
of Rs. 4 crovres Lo 5 crores per year, The
Bharat Electronics Limited have brought
down the over-all irrport content of their
products to an over-all level of 22
cent from 95 per cent in 1968 6g . Rail
coaches, heavy duty transport trailers
manufactured by Bharat Earth-movers are
fully indigenised. In the cawe®of Earth
moving equipment manufactured by
Bharat Far b-movers Limied the indi-
genous content upto go per cent has been
achieved, in regard to certain types of
their machines, whereas the average l=vel
of indigenisation is abtout 77 per cent

SHRI VAYALAR RAVI (Chiayin-
kil': What is the total capacity utilna-
tion ?

]

PROF. SHER SINGH: In BEML the
percentage is very bigh The indigenous
coutentin the manufi-ture of vwar thirsin
Mazagon Docks hasiecorded . 1 mciiaer
in percentage, f.om iB per cent for the
first frigate to about 65 per cent in the
latest one. The Garden Reach Ship-build-
e-sand Enginest<] imited hay - aleo made
signif znt rontribution to the indigenira-
tion of ship-building by manufactiring
marine diesel engines and various dock
machinery items with a view to huildu.g
self-reliance and in oider to effect 1m-
provement n existing components and
cquipments. and developi new pro-
ducts for meeung market reguirements,
greater sticss 13 being laid on in-house
research and development. Many of our
undettakings have well-organised design
bureaus. Qur undertakings are also laying
stress on the manufacture of ever-increas-
ing quantum of spares, components and
accessories within the country. In this
context, T wnuld like 10 mention that all
the defence public sector undertakings
in Eroduction participated in the Defence
Industries Exhibition, which was organised
last vear. Their products attracted en-
quiries, The response for import substi-
tution on hitherto imported items was
also encouraging.

Coming to ordnance factories, I must
say that almost complete self-suffici
has been achieved in the field of
arms like rifles, light mortars, carbines
light machine guns required for the in-
fautry and mountaih guns, recoillers guns,
anti-aircral* guns, tank guns and heavy
mortar required for artillery and mountain

iments. The extent ?mdammﬁm

ieved in some of the important conven-

tional arms arc ax follows: anti-unk
recoilless guns 99 rcr cent, semi-automatic
rifies 9g per cent, infantry mortars g9 per
cent and air defence guns Bo per cent.
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Rapid a ts in technol
and ch-mm tactical cuncepts result in
the demands  for fn,rth:t impruovements
and mphhuubed wersion of conventional
arms required by the three Services, With
this in mind, the efforts of the Department
of Defence Production are continouously
oriented towards achieving the speediest
possible «elf-sufficiency in the production
of conventional arms by accelerating the
pace of indigenisation and updaung pio-
duction technologies and skills.

In order w‘fur:hu accelerate the pace of
indigenisation and to ensure inated
activities in respect of all the three Services
and to oversee follow-up action, a high
leve! Group had been constituted with a
number of techmical Groups functioning un-
der its auspices. More than 14,000 items
have been identified by these groups for mdi
genisation. These will be progressively
taken up for indigenisation. In order to
acquaint the entreprencurs regarding
wvarious t of items required for Defence.
Sample Rooms arc being maintained at
Delhi, Bombay, Calcutia and Madras,
These are being reorganised to make them
more accessible, ective and useful.

Madam Chairman, questions were ra-
sed about coast guard organisation, that
the fishermen should get protection in the
areas where they go in for fishing

MR, CHAIRMAN: He mentinned re-
cruitment, He said that the sons of fisher-
men should be given preference iu re-
cruitment,

SHRI VAYALAR RAVI: They should
be posted somewhere near the sea, not
in Delhi.

MR. CHAIRMAN: These were the
two points that he raised. Preferably in
Madras, though he did not mention
Madras.

PROF. SHER SINGH: There is force
m hn t. Those who live near the
d be posted there. I think thev are
and a number of them, offi-
others, come from the States

wb.ich are near the coasts.

Sir, about the rehabilitation ol‘ ex-
Servicemen, some questions have been
faued We are doing our best to requrst

the Governments to fill up those vacancies
whk.hm reserved for Fx-Servicemen, We,
in the Government of India, also have
;emwd loperoentof‘pammchal!l
or

SHRI VAYM.AR RAVI: Madam
Chairman,. .

GH.AIP.MAN I
east oontinue, Sher Singh,
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PROF. SHER SINGH: For self-ems
ployment also are a number of
schemes in operation and now, before the
jawans of the Armed Forces retire, we are
making arrangement for their training so
that when they go out, they could find
some employment with the training that
they have received there, and we have
{mmdud the scholarships and other faci-

ties for this purpose.

With these few words, Madam, 1
conclude.

SHRI VAYALAR RAVI: What about
Sainik School employees ?

PROF. SHER SINGH: Antout Sainik
School, we have recently taken a decision
to revise the pav scales of the teachers in
the Sainik School.

SHRI VAYALAR RAVI: What abour
other cmployees ?

PROF. SHER SINGH: For other
employees, a Committee was appointed to
go into....

(Intesruptions).

MR. CHATRMAN: Any questions that
are there can be put after the final reply.
This is not guestion and answer time.

SHRI VAYALAR RAVI: This is only
an intervention.

MR. CHAIRMAN: Thcn‘he need non
reply if it is an intervention, You continue,
Prof Sher Singh. ’

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): What about the Garden
Reach Workshops cmployees ?

MR. CHAIRMAN: This is not the
question and answer time. If certain
questions remain unanswered, when the
Minister finally replies at that time you
can raise gquestions. You pleate continue.
(Interrupiions). They will decide what they
are to reply. You don't have to decide.

PROF. SHER SINGH: Madam Chair.
man, [ have made the position very clea.
more than once in this House about the
ltnk: going on in the Garden Reach

There, a tripartite engineering
uettlement has been concluded by the West
Bengal Government and under that agree-
ment, we are red to give other
henefits also, incentive schemes ete. That
we have made it very clear to the emplovees.
But we cannot bypass the tripartite agree
raent where, ...

MR. CHAIRMAN: You m.-l “kit?;g
tion took in reply to
mdygunulc 377 n secms.
Ym.t do not have to repeat tha
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PROF. SHER SINGH: The position
remains the same. How can we bypass
the West Bengal Government ? Conci-
liation proceedings are going on. We have
entrusted the case to the West Bengal
Government for conciliation, and they are
engaged in that exercise. So, I would
appeal to my friends to help them, instead
of standing in the way of the conclusion
of this strike,

Before I conclude, I must say that I am
extremely grateful to the hon. Members
who supported our defence policy. I am

glad to say that the entire nation is -

behind our armed forces who are maintain-
ing constant vigil on our long and difficult
national borders to defend our hard-
earned freedom. The country is proud of
its jawans, and I take this opportunity
to pay my warm tributes to them and also
to the two and a half lakh workers en-
gaged in various defence production items
as also the scientists who are doing their
best to give us the latest research. Thank
you very much. .

DR. SARADISH ROY (Bolpur): I rise
to support the Demands of the Ministry
of Defence.

The Defence Budget allotment this year
1s about 15 times more compared to the
first year of the first Five Year Plan
period and about 11 per cent more than
last year’s revised allotment. The Defence
Ministry is the largest single user of our
limited national resources. Detailed budget
allotments have been kept a secret for the
last several vyears. Even Members of
Parliament are not acquainted with the
details of the Budget from 1963. This
extraordinary secrecy causes confusion to
the people who are kept in the dark re-
garding what is being done with the
huge amount of money that is provided
by the Defence Budget, but there is hardly
any secret which our opponents cannot
know in these days of satellites and sur-

veillance, Only the people of our country

and Members of Parliament are kept in
the dark,

While not undermining the importance
of defence preparedness, I bave sharply
to point out the fact that these allotments
on defence are having a crippling effect
on the general growth of our economy
and placing heavy burdens on the com-
mon people. If a rapid growth of our
national economy iz not ensured. if
foreign multi-nationals and Indian mone-
poly houses are allowed to exploit and
amass huge profits, who are to pay the
bills for our growing defence budget
except the common people, the peasants,
the workers and the middle class ? Real
and lasting national defence cannot be
builtup by depending on arms alone, if so 8o
per cent of our people are subjected to
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ruthless exploitation and constant pavper-
isation, if people’s defence capabiliy ard
their morale collapse, no matter hew many
thousands of crores are spent on aims. . ..

THE MINISTER OF DEFFNCE
(SHRI JAGJIVAN RAM): Mest of ike
details are given in tke Eudget, if yen
care to read them,

DR. SARADISH ROY: Frcm 1663
onwards you orly give the gist, 1et 1le
derails,

The pay and service conditicns of the
lower ranks of officers as well as ordinzary
ranks of our army mep are far fiem
satisfactory. Age-old ruies and regulaticrs
forbidding the reading of seme newspzpos
and journal: iptroduced by the Eritith
colonialists still continue, Aty nen zie
spied upon and contact with otker civil
life and democratic cunrents are Leirg
severely curtailed.

Still it is sought to ke mairtained
as a mercenery army than any aim breatk-
ing in a democracy, in a free and inde-
pendent India. Ouly the blcedy clath
between the Navy men and the pecple in
Vizag the other day is enough to show the
gulf that exists between the aimy erd ike
civil life.

On going through the report, we find
that in the name of mcdernisaticn and
indigenisation, the main emphasis is cu
automation, mechanisztion, manzgement
technique, etc. No doult medernisaticn
is necessary. But we should not ferget that
we are a poor country econcmically z1.d
we cannot compete with other countrics
fike USA, USSR or even Chira in this
respect. There should te a preper balzree
between the need of modernisaticn and
the realities of economic situaticn. In
spite of some advance in internal precue-
tion and production capability, the de-
fence apparatus is till {o a great extent
dependant on import at a great cost. We
have 25 years of experience of manufzc-
turing aircraft but still we kave toijmyert
all combat and transport aircraft.

In this connecticn, I may menticn
about a report on Jaguar deal. I bave
gone through the papers. An artidle les
appeared in Blitz piz., “Infilgoaticn, sabe-
age and corruption. ... JAF sell: out HAL
to foreigners.” There is alio a rejeircer
by the Chairman of HAL 1o this. T kzve
gore ttrecvgh all lese. Fut it is rot et
all convincing. It shculd te seen: wlether
we can durselves manufzcture such eir-
crafts or not. That should ke cleered.
509, of parts and equipmert of navel
craft we make, are imported zrd we zie
in a big way derendert cn impert of
many other equipment. All this meers
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that our on raa?mhfmd deve-
lopment atgainment of self-sufficiency
is minimal. Hence the first priori
in defence should be am:lnment of sel
Iuﬁdﬂsy in arms and equipment,
Impor arm: and equipment is not a
:nn: guarantee of defence. It is a way to
ter.

Now I would deal with some of the
public sector undertakings under the
=nt of the Defence Ministry.
First I will deal with Bharat Electronics
Limuted, Ghaziabad, which is now under
{ock-out. The management says that the
workers were on strike and so they had
to daclare a Inck-out from gth rch,
This 15 the copy of the notice pasted in
front of the gates. I quote from Fg::.n No.
23:

“a. If strike, please state whether 1t is
directed, o gamised  or controlled by
som* union’

and the answer to this was:
“Not appheabl

There was no strike, If you go through
the production records of the unit, you
will find that even on the day beforc
the lock-out wan declared, there was no
fall 1in production The workers were
oaly ag'tating for their drmand There was
an agreeraent entered into betw en the
workers and the managem~nt last year.
In spite of that, the workers are agitating.
What was their demand ! They me
demanding CCA. The management had
wsucd a circular according to which the
workers in Calcutta, Boinhay and {Madras
wll get that allowance. But that allowance
is not given to the workers of Ghaziabad.
‘The tunny thing is that the officers are
getting the allowance on the basis of that
circular, The officers are getting an al-
owance of 6 per cent as City Compensatory
Allowance. But the workers are not
getting it. In that t, it is clearly
stated that there will be no City Com-
pensatory Allowance for the officers, In
spite of that agreement. the officers are
gemng it. So, this 12 the workers’ legiti-
mate d~mand for which they are agitating.
I hope, the hon. Minister will try to
l:;e'.t the legitimate demands of the wor-

"WAs regards the Garden Reach Work-
shop, the hon. Minister just now stated
that we should take an initiative to 1m-
the affairs of the Garden Reach
ockshop. The Garden Reach Workshop
workers are getting the most minimum
WAgES as com to any neering
e G, T S
N . including D.A. an

I'Em:! work*g are getting Rs. 560/
uding D.A. They have never gone on
k&l’arthehntwml!:; are

it
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agitating for an increase in their emoiu-
ments,

There is a letter which has been signed
by some of the officers there, I wou?nhhe
to* quote that. A Joint Secretary—I will
not name him-—has aven a written assur-
ance “that the will not lose any-
thing in view of the fact that the
act:lmto}:hichk:ougd be arrived at fg:
a period at t five years might
given effect from 1-1-77."” This is an “agree-
ment, this is an understanding. The only
dufference of opinion is, from what date
the agreement will come into effect. They
say that it will come into effect from
January, 1978. You are not honouring
the assurance that you have given in
writing. I hope, the hon. Minister will
do something in this regard.

About the empl of the ordnance
factones, it is good that you have formed
an ordnance board. But ths victimisation
of 32 workers of the Gun and Shell Factory,
Ishapore, in the last few years, 1s there,
The Railways have wthdrawn it. They
should also do it. Sunilarly, there is the
victimisation of 14 workers of the Carriage
Factory, Jabalpur. I would request the
hon. Minister to do something about
it.

SHRI KRISHNA CHANDRA HAL.
DER: The Defence Minister should say
something about the bonus to Defence
employees.
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{MR. DEPUTY-SPBARER in the Chair.]
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NuraTIF )
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wooT, ¥ grgamAl A Fny W O
zar g ... (cawsm). ..

Shri K.P. Unnikrishnan; Mr, Deputy-

Speaker, Sir, only four hours have been

otted for Defence, It 1s a very important
suhject, It involves 3,000 crores.

Mr. Deputy-Speaker ; It is decided by the
Business Advisory Committee,
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w7 §1 wY oY § s & wey fapre
¥ opawiaw ¥ o, s arfaene
¥ qrg 35 Miral oy 5 g &
£ F) 3G FT FAR T AT ST GT@
FY q@ed W) gafowa #3711 WICEH
argfer weel ¥ o F@ g A g
wrfre: glaats aam ¥ awie wff wo
wifeg | (rwuw)  wEw ww wd
grauaTy | 1o faare o) g @y w7
arfed  ofy gw wea ) ok A faware
@ § @ ey et W oawad
w2 afy ) & wigatem: gv ¥ frgar
werE ST AT AN T v W) gAny
#T | G qeen W geuTi, W W
aaT WA | gH AR ¥
weY wr wron arfee o

SHRI P. K. KODIYAN (Adoor) : Mr.

Deputy-Speaker, Sir, I alio join my
hon. friends who had expremed seriow
concern to the developing serious threat
to India’s security, I do not agree with
Dr, Subramaniam Swamy when he sy
that the threat is to ccme from the Soviet
Union, a suptr power, by which actually
he wanied to concenl the real threat that
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has already started coming froma super
a:;l:.hat is, fm; the UnitcddtStadew;

immperialists. They have already deci

to creat a 5th Fleet and it willhave a base
at Diego~Garcia and I think it is not oply
a threat to our country but also a threat
toallthelitioral w’umnu u:r;undthr Indian
octan, particularly aro the Arabian
Sea, It is time for the Government to
take serious note of this development and
it is also time for our Govermment to tell
the United States that they have no busi-
ness to meddle with the Indian  Occan
and particularly in the Arabian Sea, The
Government of India should take the lcad
in organising all the littoral countries and
make a strong protest agamnst the Umted
States rule of self-appointcd  policeman in
the Arabian Sea and arvund our coastal-
line. Thereforc, the main threat that
comes particularly as a result of the recent
develupmentsin Iran is from the TLS.A,
This brings us to another arca which is of
particular intertst to us. We have bun
threatened thrice by the country. We hase
been attached by that country, not once,
twice but thrice, Thatis Pakistan. Since
the United States has lost its military bases
in Iran, there 1s every possibility of further
increacing the U.S. military aid to Pakistan
that too in sophisticated military wtapcns
and equipments.

This has added further to the threat 10
our country's security. ‘Thae is abo
another development which the Geovern-
ment of India has to t take note of  There
are reportsabout the United States attempt
to knock out a defence organizaticn. a new
military alliance ccmprising Pakistan,
Bangladesh and Saudi Arahia.  Apan
fram that, if you turn to our North thee
is our great neighbour, China, whem Dr,
Subramaniam Swamy tried to <how as
engaged in rivalry with Soviet Union, by
which he implied that Chita. even il it
wants, has no time to turn tv our berders,
In this ronnection, I wart te peint cut
that the Peking leaderhip is the most  un-
g;tﬁcmhlc leadership in this 1egion.

body knows at whattime they would turn
against whom. Their aggression of Vietnam
has fully made this clear, What I want
to say is that it is all the more important
that we surengthen our  vigil and we
strengthen our defence preparedoess to
meet all eventualitics,

When 1 speak of the defence prepared-
nes, I must also s about the vital im-
of self-reliance in defence poten-
tial and defence capability. I do
that a number of have been
in order to increase the indigenization of
ipmentand a considerable
has been achicved in this respect.
have no doubt about it, but I want to
to point out that dependence on foreignr



315 DG 1979-80 Min

(Shri P.K. Kodiyan)

technology continues to dominate defence
poteatial and defence reduess in some
of the very vital fields, for example, our
air force.  We have been for a long time
feeling the necessity and urgency of a deep-
striking aircraft. Now,ithasbeen decided
that Jaguar will be the most sutiable air-
craft for the purpose and I do not want to
go into the various aspects of that deal,
1 would only like to know, what the Go-
vernment has done in order to develop the
indigenous capability of uciing our
own engine, our own air frame and our
own aircrafts, What has the Hindustan
Aeronautics Ltd. been doing ? It is the
biggest public sector unit under the De-
fence Ministry. The HAL has been ex-
imenting with various engines ctc,
t has been the history of hal? [ would
say theirs il[: sad history of taking the
projects with a very great enthusiasm
nnci abandoning them inthe midst, there-
by wasting crores of public money, I
would ask the hon. Minister, what has
happened to the projects like HF 24, HJE
2500, Pistol engine for Basant aircraft,
Engine development for Kiran and various
other projectsincluding GTX development.
What has happened to these projects ?
As ] have said, these projects were started
with very publicity, but these have heen
abondoned half-way. They have been
abandoned, thereby wasting more than
Rs. 83 crores of public money un these
various projects.  What were the reasons
why our designers and technicians are
not allowed, are not encouraged to con-
centrate on developing an  indigenous
engine and an in nous aircraft ? If
our screntists and technicians could deve-
“lop and shaat Aryabhatta into space, and
if w2 can have an atomic explosion in the
Rajasthan d-sert, I din't think that our
country lacks any scientific or technical
talent.

1 should charge this Govrnment, that
it has been following a pnlicy of importing,
may be out of exigency, everything
impnrtant at each and every stage-—which
is detrimental to the long term interests
of self-sufficiency. I only want to quote
here an observation which the Director
of National Aeronautics Laboratory, Dr.
8. R. Valluri had made, while addressin
“the Annual Meeting of th» Aeronautical
*Society last year, He said :

“We get an uneasy feeling that all is
not well with acronautics in India,
and that we are at cromeroads, and
unless some positive decisions are
taken now, we are likely to be
closing our option for indigenous
capability, growth and obtaining a
reasonsble degree of self-sufficiency in

about a decade from now.”
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1 want to add that various deficiencies
and&eﬁwninthcmmdm
of various proj n were pointed
out by some scientists, designers and
officers who really wanted this premier De-
fence project to succeed in meeting
the targets which the country has
set for it. I am told that the officers
who criticised the various shortcomings,
bave been victimized. Recently, I am
told that a number of officers have been

for the reason that they have
organized themselves into a trade union
in this unit.

After referring to this, I now come to
some of the problems of the employees in
the various Ii?mce sector projects. My
firend Saradish Roy had referred alread
to the Bharat Electronicsat Ghaziabad.
do not want to rcpeat what he had said.
1 only wanted to tell the hon. Minister
that because of the obstinancy of the
management therr, in not giving the em-
ployees City Compensatory Allowance at
the rate they have given to the officers,
a situation has arisen where they had
declared a lock-out, by which this con.
cern is losing Rs. 1 crore a month at
Ghaziabad. If they had accepted the
employers® demand, the total expenditure
per month would not have been more
than Rs. 72,000. The Deputy  General
Manager was mainly responsible for this
anti-worker attitudr; and becauss of his
attitude, the concern is losing about Ras. 1
crore a month, And this Deputy General
Manager was transferred from  Kanpur.
While he was in Kanpur, there was a
scrious allegation of mismanagement and
corruption against him.

I would request the hon. Minister to
look into the grievances of the workers
of BEL and redress them as early as possible,
Regarding the strike in Garden Rcach
workshop I find from the documents
which I have that the hon. Minister,
Prof. Sher Singh, asured the em
that whatever assurance has boen
by officers earlier would be fully imple-
mented. Hrshould implement this asmu-
rance.

Coming to ordnance factories, I find that
there is a serious shortage of work in &
number of factories. For example, in the
Rifie factory, Icchapore, Ordnance fmmy,
Tiruchy and small arms factory, Kanpur,
etc,, there is a shortage of work, Wherever
small arms are being manufactured, there
is a shortage of work. What steps Govern-
ment are taking to meet this shoriage ?
I would like the hon, Minister to give ns
an asurance that under no circumstan ces
the work will be given to the private sector
at the cost of these ordomnce factories.

I would like to congratulste the hon,
Migister for having decided to set  up
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Ordpance Factories Development Board.

1 would request him to incluae in the
Board the representatives of the Defence
employees.

Last year, during the discussion, I
pleaded with the hon, Minister that res-
trictions imposed on trade union rights
in some of the northern areas by the pre.
vious government and also on MES
employeesshould be  withdrawn, Today,
I am happy to note that these restrictions
have since withdrawn, But I find
that these restrictions are still continuing
in Jammu area, particularly on the MES
employees. I request the hon. Minister
and get the Tl conpemtion ot the oo

get the cooperation ¢ em-
ployees in running these factories,

it gfwvare fag wfow (8¥a).
fedt s wgw, fedwr feardde
w9 feiew g oA gw agw A
ITHT GEGT FAT §, AT 2,4 AW
W AN % o ¥ & fedey fafirex
aTew & Afew & ave g g

wx arad § fr 2w & gren aga
& aronfy § oY 9\ wraw =S & ol
woAl fedm ale § weT s
fomsAsd oF o wmifargsins
fedem & ford ool 8, o aram &
HelY W% #1 e wwfaq soar wwgar
g, ®|Y edfi=w | a@d, ww
w8t g ¥ amd § fir Aoz gl
Rz A ofedt &, f5 wfr gwa
W @Y & A g vy and &
FTeifaw w2 $ dwe 53 ¢,

‘We were subjected to aggremion by two
countries at three different time since our
independence.

OF TR 9T A gEer fean, @ @@
aifieer & grar fear, dfer & oo
O AT e AT R gwrdr g2 -
dey w1 wgr wmar & fiw fore 2w
il e o W ek
o W R e & W g
wEfde somy gel), oY P s ¥
T 7T et figar v, Wi gfrfngfen
oY awr afieeara & g F gy, g v
ot §t e wr 1 prRfedew & afd
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& g %8 & an §w o'z w7 qRwd
wTaERs

LESUR SIS I O B
reate fredt s & v fag g
m, &ifs seR  gefasiw W) B
v ¥fag G §Y ok w7 ag fequem
¥ 9o O ¥ Ch9 T & a6 )
Wk g gfadra ST R g g ?
R ¥ " AAEERTA & qE-
e gur « agt g Togm &3 3o
¥ gk geefesee oY wF wniarg-
Foe qark WY § | W § 5Y G
@k Fedy #Y qar afr @ e da
@ T & ol qgr &7 TEATHE B
At

agy Y, 1965 ¥ gEBI frer
& 8 1 fafaedy face-—wa gov
agr aga wre o qepfie €Y o
farar wam, ware gaTdY gARfaeew et
Fwghwitgd fdy wore A AT
& frer @Y 1 g agr o T, g
fre gfre T & A ot a3
sai fede w1 wrE st W@, O
am o % frg @1 W T g
gaefeda #1 aa ¥ a9 faq §, @Y 3/
fedr ot a1 QwEAw  gRAS
fafret & wiw< wrar wrfeg, afe g
et ¥ Iy gHREA faw & ?T(
ZATEr wres MfES I HTAAT ISTFS |

1965 ¥ e ¥ wred nfecn iy
¥ pafeede fear, |few et wY gawr
ar At wer | gafg & fedw fafres
g ¥ o AT W § e ag Wy
wwefade w) sowa &< 1 vl fred
fieal oo aw oY EEfosiw W7 AT A
ot §, wg gfwe o gEddE @ ar
nARE ¥ wafadw | i & WY
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(s ghame feg *faw)

A ¥ ¥ 99 W@ | AfER W
feda &t grefasia o &) o, &t arey
TR A BTH G AR | TEEHT ANE
¥ Bw Y gar g et srafier s AR
WA GEAT | A7 TS ) S qwd
LAl

7g mgaT @) 3% § fr W e e
W% WAL AN, 4 Wi NI WIS
wrea? fafwedt | ag Y sgrsmmar § s
fr ot g fagy fr Fafoedt | Afew
ug o) fas St ava 9% gt 8, w&fs
werd g & 1 o werd @ew g sl
¢, At wrg A waw o fafeed
Frqw aET 3 1§ goe wray 6
qEAT WY AT AT A g 6 o
gaTt sy A fafeed sfeas
fefasraesr § qrey geay §, o9 & fady
waHE arfes § wig ¥ o fefaw wdvew
o § o fom aeg ¥ 39 S
fegiegye Y €1 ST &, SOHT FE
fram W et &1 ¢ S A
w1 Aru faw IE) a9 aaaT 9w g,
i aamamd fag w3 &
¥g f  TaHT # QT G AT
g2 fr gy fafeed &1 v g
@ gaw e v vgr

o fafadt s s e fa s
o fgwr  wmes e § s &)
T WIS AT 6 G & WAL W7 &7
FAIA s W ) IW F ;AR
IgERT AT HaT & ? www gy
TR 1R §, rar Fway ardt v ¥ g
&xf & W 39 ¥ 718 99 ww g g
Wy mawvdRwTEmHay
qrwTaT | IW & a9 wY§ oro 3R
i g% fie T wwer Y wrdy W R
or oot &) aveiry fewar o % oy
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Y % fr? &g w frdw
fenéie v wwa xu¥ fog gw =
1 ¢ fr 9%y 9 afam adg Sara
fearf omw  dferwg @ agy Y
WA & 1 F4% LA §) FGA K &
forg sy ®1 9] gevaTe s wnfge fe
amawd I gad fg @t ww
Iqeen g 1 sTHeT fEmaiaT wrRET
37 19§ uTE wiaw q I qOEL AC
Aoy @99 & fag gE www amw
TTAW H ATHF 9 AT Giget H w90
% A1 fom & Ay FY 0F gHLAAE
fordt wret % we WAt g% & fag A%
gu Y wn & fog wrET Ffag)

A WA ¥ araw 0 o A ag
F7a7 91gaT g T grdt avet w1 AR
w4y forer gwiv §, @ wva 24 &1 Y "o Fe
qur fafer s & ararE qaniwy
w ¥ 39 B foEy gErEAy i o
sfafedis § st & ag fafagt & sars
FogrT et # fam ow TEA R
fradarafwhagadl awar g |
grar R $fafadta s renEdY IT 8y
g AT & urer faes & o f afae
WA F oM G AT IA N FAW
wdmy  {way gre § S o FT waAy
g ana guT feaw afefedee
WX drqoaw Joew o dfew wTR qud
¢ e e ¥ fg aga ow-
fifcos £ sreva § 1 fivaar grd o AT
FIAT qEATE WIC yuT N ¥ TR
o gEd du fafedt exw o g
I7 W I § wavar garaw g ond &
WY T AT e w AR 1YW W
e % frwlt awells gt § qg W
R W S ey gfaw §
ot @ oW ¥ aed wiel & dwn
& st wrew WY, Wyt €. oy feaAt
grd § forr & o fiw oo ) v war
g
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e & fufel vt 13X & fog
Tx grafew wr N e gsT
8 1811,
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Ty g wodt aw § dfew w0
g vt e o At S e A wag

¥ wgr il el §, wufaw @
w o vy A AT sE@

15'59 hrs.
[SHRI N. K, SHEJWALKAR 11 the Charr]

ot o a@ wa ¥ qfew ®
_T T T TF W TG $T0 GG
fr g wer gadw wwiduT g G
g ¥dw o fr fafed) g o1 v
ol TR AN qEE ) a1y
¢57 W7 X7 JETET W wiew whww
0N uH FO F FTC 97 Fald g
wd s R 31 Ay dww g 9w
L2l

& wEd wear §, vk qar
o vwwe @ fs faedy
AW A FEX Y1 W TR
et fr o dvph  fafed R
wWE ¥ o gw v @ § e 99
e s@ S ggh ¥ ke o war

Pl WEH ARy agm A e
feey N 4w afr frmrom wwaT d
et & s g fese A S« fearan
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Tk g w1 G g xafag
oy Wit & fog ow amg TgET W
g fear o 1w 7g i
AN N At & aoet w1 AL A
¥ wrewErE  $AATH AT Wifgy 1
oY oY wrea® gft § swarr ar wwav
FHEQ § I+ o1 & fag wrfet
& flre ¢ WRE & W ORI T KA
fear arg | waw & wod fedw
fafaez aTew & wol FTAT WTEMT g

# W7 T WTRT 99 T ¥
e § | (R §% gEW W
X ¥ fre) fr & fdw
fafifeee amge & Wix el 7 agw
& afey & amr wgar e & qg
at i Nafewn frerw ff st
wren § o fe wrawzd, 3sfme
Yo W W foE, o s
AT WRET T W § saRY
forow fFrr T & x@ feer Y
Nufore & aff v wigar ) gH
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frfodt &t wew dwwt wifig e
ot W W TN wew e
wifgg1 g wad ¥ ot g,
gk Wy e fafieav § ool qome
gt wrfgr s swal wade & Qo
g wifgg | g ¥wwT wifyg fis
g AT gEwr ¥ wTH T wwelt & ar
gt 1 feft foer o difefewr o
FLET EI99 FT IR IAT  F&
Faform Y arfr 1 KW oY
g fewg wiw wsht & @8
wnﬁtt WY AU 9y wew
Efrgmial ) AU www
i oY Jvw fawrt wF AR
T+ fog syferer dar § ot
maimt, & drw ww
wfag & ¥y yarfow v
& FRAIC vt wT aew W Ry
L]

gg??aaéﬁ
s,""m

.0 WO, AT WAl (werwyer)
awrafe oft, & wfecar awe wr ewndw
v »fagaergwrg 1 How 3 k-
R AT g e ¥ & v
g g —vwrer-AaTe Wi wrw-
g § | Wt %S Ay o afc-
arc § forr ¥ ¥ qwrow sfer o
T ol F gy ¥ 1 Fodrory Faedk i
utr Wt 22000 & FJarer £
wOr wehe goc dmfeew & o
ax woft & amer ¢ dar Frger dfire
urht whoimat 3% et e €
& v war g fie g e wftronr el
oft o wiEmEt wr frower vt &
ot wwereqy w7 | xo K ww AT R
fir ar 3% iy aweor efvar o iy gt
forr # vy wfieie o o€ § ol W
ag wfew G wr Y &qmm&
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firafer Y o o <ot ok o T W
at % o g W o o W A
%7 oY Igww ot ag W P v Fw
firke & fin e g ok & wrbwrer &
Ay Yy wre feefy of sramer Y daw frger
wTq & 1w ¥ wre seteT W Wi afy
g g o fiw ok W a1 Fraif
wWargn s qoxd N g &
e W | W T T S dJar &
W Sarffadamder 5o
fog @ xamar § w9 ¥ wrOTC-IArEy
T wEATT S ofn s WK W-
WG w1 AW 3@ R X X AF |

Fenr wr ot waTe 1 age WA Ty
T o ) wge w9 g ¥ IR
w1y ¥y P qfe wx 29 § i
FARY AGA TR GAT A AT T AT WY
qTET GO FCIT AT § 1 W WK
ot s &7 7 grawrear ¥ 1 ¥ wgw
fis ¥ &Y ar R @ st o o
afr e & ait & faag

¥ g g whoerd W § o
fra Y v wd § 1 9y e sl W
o) §18ad ¥ e Ao
ey, fafaw afafew o = Wi &
farrrr v &, Aot § vy wgk
W& arfe § | KA w7 FOe A W
Sw gt wwr § dfer kg ¥
ot fedafrrt & Sa® waew ¥ AT
frter ¢ fiv 2400 ¥Q W Ta¥
wfiew & §oray & o oY ¥ X
wrr e O & oY qw o e A X
foult Wt weg v Wt §, P W @
ot &, W wgew www § oy a9
&, b frs § R R ot Wy e
W oY sraewr %, Y e e &
T Qe T QW ¥ frad { qadt fr
T g vy ol § fg Wt e
vﬁzmmhwmw Rawre
ok e 1
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wrafrat ot o oW e 40
ayt o firat § wyt ¥R go werr § o
gravy §ho T X e @0 §
ute I griE & avd wed go €
wearraomweam 1

st & w19 39 =mw X oY
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§ 1 worar war ¥ fe gl e
den 635 fufemn, v o 975
fufeer | v ofte  qae W
82,500 T To WIT W7 2,90,000
FO¥ %o | gurar whreer ey
3,000 W%, ITHT 29,000 $AF |
I q@t o A 4,325,000
a gl 1,096,000 1 gl
AT @AY 9,50,000, W W
3,625,000 | T w¥x gATd
wid fefmr 2, 7 A 111
el gadf fefom 17, I WY
121 | grQt wreRw fefwr 10,
feiic avid fads 5 Wik §f¥e
Y ity 1, s fis A gfe-
¥ Wrize 150 1 @Ad O
faite 1, v $ 3 fefw )
gl gfedir wiewdt e o
7 ¥ 40 et | g wTR-
¥z TTOREE 661, A ¥ 5,000 1
T Wz e 50, W & e
ae wx &Y fawrer 480
AR qre wgE AvwE Wik @
¥z faemee 605, W & w@
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[¥10 el wAgR Y]
% 75w § “fedey drewew ow
Faweiz” fay oft Taw wware ¥ fear

grag o g fo o
“It is ;bm:é mt?t I’hdi"é defence
planning has s greatly due to a
paucity of funds. Relative to the huge
defence expenditures  incurred by the
neighbouring countries, our own commit-
ment remains conuderably lower. India’s
defence expenditure has ranged between
g and 4% of its GNP. This is among
the Jowest in the world, in spite of the fact
that the country had to face external
on a number of occasions over
the past 25 years, Countries with far more
environments allocate a con-
siderably portion of their GNP's to
defence spending.  Again, in terms of the
national budget allocations., India has
allocated approximately 14 to 15% of
its_total (Gentre and States) budget towards
defence in recent years.  Pakistan, 1n
contrast, sp-nds over 50% of its total
budget or almost 8%, of its, GNP for defence.
When compared with China the contrast
is even sharper. For example, in 1974
itisestumated that China spent $17 billion
on defence while India's total expenditure
in thatycar wasa mere § 2° 4 million.

“In addition to the above, there are
large policy issues which have contributed
to the sluggishness in the pace of moderni-
sation and tothe unsatisfactory performance
of the defence R & D.”

g WA HT ST AT AR
T ’HTE‘IT |
“A realistic assessment of the interna-
national situation as it exists presently
and as it is hkely to develop over the next

decade or so must be made while ni
for defence.” planning

“Lastly, and most importantly, there is

& need for greater appreciation the

government of the potential complemen-

g . secmgbcniag the deence sector

engthening the sector,

An intensification of the inter-relationship

between the defence civilian indus-

tries will not only be in the interests

of thie country, but will also help in rein-
forcing each other.”

MARCH 21, 1979
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acronautics, electronics, computers, lasers,
nuclear - ,  Commupd
b o e BT
civil and military end-use

sectoy mdﬁfsﬁmﬁmﬁu by -
Mnit;l},d promoting this

g ¥ T frar fred wraTe o W
& sfes firere Y 3w & goar waet &
T e 9T wwar €, WYC AT gy
wfeg | doww W omw & ¥ freer
R § | o v T WY e T o
fir fedwr & forg aore wgt & s o
T § | ¥Wd WO WY OF iy
sgareqy W fewier €Y SdeT |

g v qw ¥ wmfee g
& sgfrereor & amt ¥ of aga gk
¥ wreaT ST 1 7 %@ ST A A
¢ f sfacan weft & dmifs g
Ve W § wree g, oF -
firra frfafoce & 1| & wdwn s
e e w1 wfts ¥ wies s
sftrcar sarat § fear awaem | ag W
aedt 7Y § fr gw AT wfer
SYANT T AT yArEy § e w0
™ T ¥ frg wX ) s W
T g e dw FafRr st e v g,
forawt gvamr g s dfre qrved
N [ & g ok vewr wfes
YRrE T & g e awd §, Wik we
wE@ of, &Y g I§ gHT T 4
u faeger wx we € aftw it
ufiRr 1 ST e 2w ¥ sRroe
gwh%ﬁm%mmwrm

]

W Wi & g § nfroer damw
¥ it w7 g W g o

DABHI :
Sir amnkrﬁw
sen csn-

Mr, Chairman, 8ir,
g;;iuimm.na

iy e S
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ogquntry and the in the in.
maﬂnnal uptau:tugrthe ide hg‘vgry g:g.
T o e uring countries, is

the .
bound to create direct or indirect im=
act on the defence policy of a coun-
g‘y. Therefore, India :phicm:l unomf
under-estimate geogr. compul-~
sions 4 which the nature has subject-
ed it. Despite India’s settled policy of
o rion o the werld, particularly. it
riea o world, L
countries, the Internatio-
nal situations will not move according
to a New Delhi’s calculations. Dur.ng
thig year, when we were expecting to
establish friendly relationship with
China, with whom we have a long land
border on the North, China formed an
axis with the United States of America.
This Sino-American axis is now bet-
ween the two big nations which were
traditionally known to be antagonistic
to each other, since Mao Tse Tung led
ihe Red Revolution some forty years
back. This particular Sinc-American
axis in this area, in the region North-
East of India, has created tilts in bal-
ancing of power. The wanton aggres-
gion of the Communist China against
the Communist Vietnam has created
new tensions in the region North East
of India and South East Asia, which has
only fallen short of igniting the Third
World War,

The infiltration of China’s trained re-

1s i Mizoram, Nagaland, Assam,
Manipur and in other border States in
the north eastern part of India cannot
be taken lightly. The recent complefion
of the road in Karakeram linking
China and Pakistan-occupied area In
Kashmir has created a new tension on
the north-western frontier of India. We
also cannot ignore the fact that there
is a move by America to supply Pakis-
tan sophisticated P-5 E aircraft which
is as effective as Jaguar for which we
hgve contracted a deal with UK. We
should not forget the fact that America
under the pressure of Pantagon is
f ng a new policy of giving substan-
tial grmaments to Pakistan,

If we look to the southern side of
India, there iz a long sea frontler. We
cannpt Em the fact that America,
the super power. has put a
Taian hation B mtiie iitacy

a
base in Diego Garels fnuﬁm mdlarg
ocean. In the present gituation, the na-
tional security en our coun-
g{'nnds a new deal, rly in
Year of international

We are proud of our armed forces.
haye iet this country's
mu down, to Ching that In
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1962 China roused a sense of defence
preparedness in India by giving a
crude and cruel jolt to the friend-
" Chtoa, ™D httam:g e o
Y al on nor-
thern frontier of India Since 1962.
the em is hag been laid on
ﬂod th;ation and . sel!-reiic?ice
matter o on
of defence cquipment, ol 45
countries in the world which produce
arms and India is one of the
two countries which have made an advance
in the g:-:ductim of arms and weapons
for all three departments of defence,
namely, army, air force and navy.

In the present international situation,
itis calculated that all the countries
of the world together arc investing
Rs. 1 lakhs per second for their arma-
ments, li. the circumstances I submit
that our army needs a margi on
and that our budgetary provisions should
be raised to 7 to B per cent of the GNP,

The air force and the navy have been
playing a commeundable role in the defence
of the country. Despite the fact that
modernisation and scif-relisnce in the
matter of indigenous production has been
achieved in respect of weapons for the
army, the nation carnes an  impression
that the officers orruq‘}'irg high posiucns
in the hierarchy of Air Foice are favouring
the foreign aircraft and that they are
;leétbcn y ghwamrting tzl;e production of
ndigenous aircraft. or they are dalayin
the development of indigenous aimff
They are doing it in order to favour
foreign firms to supply the aircraft.
That is an impression created, For
example, the ergine for owr Kiran
aircraflt was designed by our Fngineers
in 19f0, but it could get spproval bv the
Defence Ministry only six vears thereafier
because of the hurdles created bv the
GTRE, which is also stufled with the staff
of the ’l’ndinn air Force, This particular
clearance by the Defencr Ministrv could
not be got until after the Defence Minis-
ty already imported foreign aircraft

There is every reason to believe thatsome
of the high ranking officers in the Air
Force and in the HAL have deliberately
killed the incentive for developmen. of
indigenous air-craflt, Some of the news
pllgui and news magarines have given
a list of ex-Air Force officers representing
foreign firms who are supplving certain
fystems and components to HAL,
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[Shri Ajitsinh Dabhi]
als the 3on of the Prime Minister sud the
Szecetary racewving co I nission or i
of con nission canuot be ruled out, You
can loak at the reports which have been
padlished in various magazines,

A few months hack 1 visited the Foreign
Ministry’s office where 1 met some two
ar three senior officers, I asked from them
certain  information, When I asked
fron oue a particular information, he
sad ‘Nini' When I asked a second
officer about the same information, again
he said ‘Nint'. Then a third officer who
was standiug there also sad ‘Nini', I
asked them what this ‘Nini’ meant,
Because I knsw them, with a smile they
saud ‘Not in national wnterest’.

Behind this four-lettereq word,
‘Nini’, the Defence Ministry is shield-
ing scandals of corruption amounting
to crores of rupees which could have
been utilised for the modernisation
and indigenisation of production of
weapons for the Armed Forces.

So far as the Jaguar is concerned,
the decision of this Janata Government
to produce Jaguar under licence in
India, has at least for 15 years,
pawned the Indian expertise to pro-
duce indigenous aircraft for future
requirements. The Hindustan Aero-
nauties Officers Association has already
grilled the Defence Ministry for not
encouraging indigenisation of designs.
Al] these indicate one and only one
thing, that the bureaucracy in the
Defence Mimistry and in the HAL
which is manned by high-ranking
officers of the Air Force, have con-
nived to make the defence of the
country dependent on foreign techno-
logy. Such a dependence on foreign
countries involves great risks. Jaggu
Babu, having managed to be on the
Treasury Benches since 1847, knows
well; he has the experience of the
past...

ot wix fag wtfear (weram)
ag firg woATOME &1 ¥ AW @
g @ R B fewfag o

SHRI AJITSINH DABHI: Jaggu
Babu has heen o1 the Treasury Benches
since 1947. Therefore, he has the ex-
perience of the past. He knows well our
expe-ience in the past; he knows that the
western countries and the USA have,
Jn criteal timew, refused to give arms or
Plsinare pactr .,
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oft wef fog wtfear : sy wen
wfor ¥ 1 Y o 6 o sowoegd
WIYT %7 9% Fq T 6 |

ot oqute fog weew (Faw) @ a7
AN a1 W Wt wgew
wre I Forerar & &Y o ar w3 far
fwid 1w T WA S W)

MR. CHAIRMAN: Let him follow
fist what you are saying. He does not
fullow. r. Ajisinh Dabhi, you have
said ‘Jaggu Babu'. It is not proper.

SHRI AJITSINH DABHI: The hon.
Minster of Defence, Mr. Jaggu Babu..,
Interrupte us)

MR, C(HAMRMAN: He dces not
follow. Mr. Aptsinh Dabhi, you have
used the expression ‘Jaggu Babu'. That is
not propel,

SHRI AJITSINH DABHI: I am
sorry, Sir. 1t is only a ship of the t s
What 1 meant was hon. Minister, i
Jagpvan Ram, (Interruplivns)

MR. CHAIRMAN: He has expresed
his regeet. He did not understand,

SHRI AJITSINH DABHI: It was
only a shp of the tongue.

The Janata Party, in its manifesto,
has written that a countiy’s best defence
is the skillful management of its relations
with  foreign ies. The Forei
Ministiy, beaded by Mr, Va,payee of the
Janata Goiernment, having failed com-
pletely, our armed forces are a permanent
defence to this country, Just now one of
the Members of the Janata Party has said
that our armed forces are not intelligent.
I should say that, in spite of not pomsesaing
modern armanents and modern weapona,
our armed I‘o:;an have done creditabl
in the past, at present our a
forces 31: maintaining a high spirit.
Heartened by the fact that our armed
forces arc in fine fettle, I cannot but support
the Demands for Grants in respect of the
Ministry of Defence.

SHRI KRISHNA CHANDRA
HALDER fDurglpurJ: When will the
hon, Minister reply

MR. CHATIRMAN: There are more
than 10 speakera yet, 1 am afraid,,.
what does the Government propose? '’
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SAX  KRISHNA  CHANDRA
HALDZR: [he tine may be extended.
SHRI K.P, UNNIKRISHNAN:

This is a very inportant debate. You
extend the time.

PROF. SHER SINGH: It may con-
tororrow.

MR, CHAIRMAN: Is it the pleasure
of the House to extend the time for the
discussion ?

TH3 MINISTER OF DEFENCE
(S8HRI JAGJIVAN RAM): Till five
minutes to six, lct hon. Members speak
and at five minutes to six, I will start and
carry forward tomorrow.

MR, CHAIRMAN: Is that all right?
SOME HON. MEMBERS: Yes.

SHRI DINEN BHATTA-
CHARYA (Scrampore}: It is all right
no daabt, but oiginally you decided that
four houry’ time is allotted and now the
time is extended and on the basis of the
four hours, speakers’ time was decided.
Now you are extending the time, That
way we are becoming losers. So another
member from our Party should get the
chance,

* MR, CHAIRMAN: You are not
gorrect, The position is otherwise.

DR. SARADISH ROY (Bolpur): I
was foreed to finish in 10 minutes whereas
I should have got 15 minutes,

SHRIK.P, UNNIKRISHNAN: When
Fol extend the ti-ne.proportionately the
artics will get more time.

MR. CHAIRMAN: Iwillrequest the
hem, speakers not to take much time so
that .nice m:n"ers caa participate.

Now I call Suri Begaram Chouhan-=
not here.

Shri Baldev Singh Jasrotia.

SHRI BALDEV SINGH JASROTIA
(Jamnu): Mr. Chairman, Sir, I am
grateful to you for having given me this
oppormni;; to_speak in support of the
deminds of the D:fence Miaistry which is
very impartaat from all aspects.

Sir, it is the cardinal duty of a good
goveérinzat t» give protection to the
cauntey bth fro u external aggression an
internal disocder. This is what the people
would expect from a good government.

If yau losk at the atmosphere prevailing
oi¢ afjolning country, it gives the
fnes for us to plan the defence

of Defence 338

needed for the country in the present
circumstances,

Last year therc was the opening of the
Karakoram Road which links China with
Pakistan and passes through an important
portion of Jammu and Kashmir which is
now under occupation of Pakistan and
known as Azad Kashmir. This road not
only politically but from other points of
view isimportant becauseitis open throngh.
out the year and heavy tanks and heavy
machinery can ply on this road and more
s0, the Kashmir mountains which are
rich with gold, iron ore, mica and precious
stones are there and the enemy country
or the countries with which we have no

ood relationsewith the connivance of
those countries this road has been con-
structed and these countries have an eye
on this mountain wealth which belongs
to India.

Another thing. At the same time,
Tibet is being linked with the Bay of
Bengal. Thatisa knownfact. Andwith
that we will have to face our enemy on
both the seas. No doubt efforts arc
being made by our Foreign Minister for
good relations with our neighbouring
countrics. But, the things of the past
show, at least according to my estimation,
that there is no such hope in the near
future.

Last year, the Vice Defence Minister
of China said that the issue of the border
of Kashmir should be put in cold st .
This is a sufficient hint for us to know the
inner working of the mind of such a coun-
try and, more so, when this very country
is assisting Pakistan into making nuclcar
weapons.

Sir, when a neighbour has a particular
weapon we must at least have the same.
This is the fundamental principle. In view
of that, 1 request the Foreign Minister
as well as our Defence Minister for both
of whom I have the greatest regard as also
the Defence Secretary, a capable man and
the Sccretary of the Foreign Affairs Minis-
try to sit together and have a plan, I
think there should be given a deep
thought to the present circumstances that
are prmih:r around us. Very recently,
ag mention by other friends, Bangla-
desh, Saudi Arabia and Pakistan have
entered into a pact. A gainst whom that has
been entered into is very clear, We should
know this is a danger for our country.
People have not yet realised this. I fear,
even our Defence Minister has not realisd
this, and more to, whem Pakistan’s
President, Gen. Zia-Ul Haque said that
Pakistan cannot have good relations with
India unless lén;hﬁ u;:;-:l is s:l.vred. He
is also nega imla eement
which was entered into in 1971 after the
war with Pakistan. At the same time, the



339 DG 1978-80 Min

[Shri Baldev Singh Jasrotia]

Jammu and Kashmir's Chief Minister,
sayn that there should be a final solution
to K.uhmir;’r He ulhe%lasbwt ﬂ“ﬁ md
opening up of Rawalpindi-Srinagar Roa
~this is very strange. This is a signal
too, and should be sufficient for us, that
not.hinf should be spared to take note of
this. 1 fully support the demands by the
hon, Defence Minuster. I request hum
that he should take more for the
country, from thiz House, ie. for the
defence of this country to meet
this great danger all around us.
This can be done by driving the enemy
out of the country who are occupying
illegally. We have to look into this.
In this connection I may remind the
hon. Defence Minister that the high
Eocitiou in set-up of missile is being done
y the Flying Section. Same 18 the
casc with regard to radar. The postion
is same with rein.rd to the administration.
I think it is high time that there is proper
adjustment for the proper functiomng
of the Army, more especially, for the
proper functioning and efficiency of the
Air Force, they should have full faci-
lities in education, pension, ete.

So far as HAL, Bangalore is concerned,
they are the producers of Ajit and Kiran
for the benefit of the air force only. You
know that there is no market for this
outside this country. As a result the whole
of the projects too is going to remain
wdle like Baust craft of HAL, Kanpur
for want of utility and Mig of HAL,
Nasik is idle for want of support from
country of origin, I would say that they
will remain practically idle if we do not

t spares from the countries of origin.

n these circumstances, we have to take
a view, Crores of rupees are being spent
for the defence purpose in this country.
According to my humble submission, the
country is facing a at danger. So,
We have to pay special attention in this
respect. I request the hon. Minister to
have a plan after considering all the cir-
cumstances prevailing in the country.
HALs arg motll:: than enough for this
country for the present. But er
utilisation has not been done l‘:: 01:_“
though it is considered to be meant for
the benefit of the country. This requires
to be reviewed as carly as pomible,

As regards Navy, much has been said
mdl‘ln not waste my time on this.
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which is also the wealth of oug
like the hidden wealth of the mnousk
should be protected.

Mention has been made by the other
speakers and so I will not say snything
on this. Only Rs. 200 crores are 1o be
spent on Navy and as compsred to ather
two Defence Services it is much mesjre.
Much has to be done in this connection
and, I hope, the hon'ble Defence Minister
will pay due attention in this direction.

Mr, Chairman, Bir, I am of the view
that Territorial Army is meeded in this
country for the present. Some of the
earlier speakers have pleaded for expansion
of the Army, There are no two opinicns
on that account. I support the view
but for the present 1 feel that we should
pay attention to the Territorial Army
and this should be made compulsory for
some kind of services.

Sofar as missile is concerned, it is a very
important weapon and missiles frem air
to air, ground to air and air to ground are
needed but, I think, we are lacking in
ground to air missiles and special atten-
tion should be paid in this respect.

Sir, goods transport flect has to be
reviewed., The learned Minister of State
for Defence has spid something about
replacing the Dakotas, T suggest that we
should replace Packet, Avros and An 12
also. We should go in for Bufialo «f
Canada, G 222 of Italy and TU 134 of
Rumia.

MR. CHAIRMAN: Please conchde

SHRI BALDEV SINGH JASROTIA :
Lastly, Sir, I would like to say a
about the court martials which are con-

people

ducted by the Army . There
be ision for ap)

them and t iod of detention during

trial should ted the
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mit“:::l not applicable mjmdoa:ﬁ::

to 1st Jaouary, 1964.
I think they should be brought at par.
with these few words I support the
Demand of the Defence Ministry and I
conclude,

SHRI VAYALAR RAVI (CHIRA-
YINKIL) : Mr. Chairman, S8ir, I
would be rather very brief as my able
ool Sht}K.. P, Unnikrishnan, has
alren orward certain important
points, S:t of all I would like to
my confidence in the leadership of Shri
ji Ram who is heading the Defence

when Mr. Jagjivan Ram asumed this
office in early 1970 he tried to give a new
direction and a new outlook to the De.
fence Services which proved to be success-
ful, OF course, he is yet to succeed in
many of his ideas.

Sir, I will only confine to the aspect
of the welfare of the jawans because, I
think it is the most important. That
is the only reason that has provoked me
to participate in the debate. I used to
reccive many letters from the jawans of
the Air-Force, Navy as well as Army,
‘We have to sec that their service condi-
improved. That can. be impioved. only
i . t can improv y
by a deliberate attm'ﬁtmthepart of the

mie who are in the higher hierarchy.
ortunately in our Defeace Services
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which have been t and I

concerned, so

Compain it hef iy b The
int that the is .

fi hrmmnwlﬁchmmuticmimaly
would not eat. Heavy corruption is
there, The arrangement for of
food is subjected to many kinds cor-
rupt practices, The mess and other
services should be y checked. How

it is stated that inspection can be done
only after you give two months of advance
notice. What is the use ? When the
officer goes there everything is all right.
No one knows what irregularitics are
happening. What I wish to suggest is
that surprise checks should be conducted.
Senior officers responsible for these things
must make a surprise check. He should

wish to bring out two or three points,
llht};qji migh:hhave uu:e:-‘:l my cut mutiona.l

ave put them with a purpose.
would liﬂ‘tu quote the Il!lglﬂ‘ which
Babuyji gave in answer to my question,
I quote :

‘“However, in the Air Force, dis-
charge from service on comple-
tion of the initial period of ene
gagement in respect of certain
catagorics of trades has been

with  cffect from
1-12-77 since the manning
position is below go9 of the
sanctioned strength in these
trades leading to shortage of
trained manpower.

|
|
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[Skri Vayalar Ravi]

service, at the age of 35 or 40 when they
will be in a pasition to get jobs outside,
v;hnt is ut}u use of ;lln;in; then after
the age 0 or 9 or this you gi.e
the mm? that sufficient nmnbaslo
technical personnel are not availabl-.

is some wrong done somewher~,
This has to be rectified.

x7 hrs.

Now, in Kerala State, thereis no res
cruiting office for the Indian Airforce
serv ce,. Unfortunately, there wassome
clash over the recruitment arrangement in
Bangalore, In this regard, you m ght
have seen the press report also, In Madras
also, there wassome clash in the
Fecruitm 'nt anea..i Many pwpbuie ﬂ:rc
coning to m: and complaining about this.
ButI told them thatit wp::“::ts&ir on my
part to interfere in this. I avoided pur-
suing th-ir causc in this respect. But I
would reitcrate my point  thet after
conpleting 15 years of service if they want
to g> away, they should be allowed.

Ansther point I would like to make is
that there is 50 n* anomaly in the training
m&m T‘dl'e tuitslins oou.:‘:; for the
offizers and the Sa ts Corporals
at the lowest gra-i?‘i? conducted, But
when the Sargent or the Corporal goes for
training, his (anily ration is im nediately
cut aad he is losing about Rs. 150/-.
Whereas the officers all the benefits
while on training. I have reccived re-
presentations in this regard and I do not
want to go into that. [ am prepared to

‘v.'e_these representations to the hon.

Naw, in the case of married Jawans or
married \irnen, they are not allowed to
take their fanily with them., Otherwise
eg% of the expenses are to be borne by them,

ule in the cise of oficzrs they are allowed
to live with their families without any extra
expenies.  Now, Sir, 3o far as the pay-scale
is corcerned, I know that the Pay Com-
mission cannot satisfy everybody, I know
that Babaiji has himself made a valuable
arguneat before the Pay Commission that
the Ssrvicas/personnel are important. But
he could not get much for them, Well
there is still a big in the pay scales of
varioas categaries Defence personnel.
I h)pe Babuji will look into this. Some-
thing should be done to satisly the services
ersonael.

Regiwrding meoss ficility, Babuji had
said in Pathankot that there will be gne mesy
fr bith oFicars and other categaries of
porsanael. Itis yet to come true,

Y Regarding recrultment, I 4
out t‘l;lt tgzre are a lut’ n&.gerpd;
t:chiical personnel  available In ths
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country, I have reccived represemtation
stating their grievances especially from
Kerala, that :ugcimt number_of people are
not recruited from the State,

Now, a la number of engineers and
doctors are i;scdemand in the foreign coun-
trics. In countries like Oman and Kuwait
there is a demand for these techaical
E:o]:le. ou are not sending the 18018

ving vast experience and qualification
working in_your Department to
countries. It is not b the technical
personnel are not avalable to fill in their
geclaea in your Department. But it is

ause of dispute whether your children
must be sent there or they should be sent
there. Here the criterion should not be
the kinship but it should be based on ex-
perience and qualification.

Sir, we have full confidence in the capa-
city of our armed forces and jawans to
defence our nation. But, at the same time,
they must set up an example beforc the
nation ; they must be frec from corrupt
practices and they must conmder their
Juniors and j as h beings. They
should not hang on to the evil practices
which we have inherited from the Britishers,
There must be a wclcome change in their
attitude towards their juniors.

I would once again plead with the hon,
Minister that the demand for military
doctors and technical people from the
foreign countries must be met as early as
pomsible, as otherwise such assigements
will go to people from other countries.

Then, Babuji might have received a

representation from the Tiruchi Ovdmance
Factory employees. Somescven employecs
have n suspended there. They have
perhaps met the hon. Minister also. ibem is
one Mr. Pandayan, G meral Manager there.
I do not want to say anything about his past
here, but T must say that the charges levelled
against these people are filmsy. The
reason for their suspension is that they
ipped Goddess of Velankanni. Shri
Bala Pajanor is also very much sore about
it. The hon. Minister may kindly go into
this matter and find out why these people
have been suspended,

:

Lastly, Sir, there is one Sainik school in
my constituency. I understand that there
has been no revision for them in their pay
for a long time, or since they "
teachers, They have been there for thirty
years. Then, the hon. Minister once told me
that he would give clam IV employees the
minimum salary of & ) t servant,
May txme.wt wo:ll':aﬁ“aﬂly“ has yet to
cOme
hon Misister to allet some funds the
budget for the Sainlk so thy
these grievances are and ‘these

|
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Frer sear wigat g e A aveR
FrpuTe @ Y § Wi ST awT A
o wfy wawh §, @ 9 W
At feft el qial ¥ o wT Y
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7wt § 1 EW Oy ave Femasia ady
oot Tfge o ew wod Sl § S wg
qr @Y g | Afew v oifwamde &
FIEh] FY quTR qvw MT arEAwd
g €Y 91d, @ B9 gHI A e |
& | AR AT § f5 g wdY o
T £A1T & |

THo Qo To, HMAG7 A 3500
FHATO FIHFWE | T2TTFo To Eo-
32 faqm aaTA ¥ g vz v, oY
w2y o #1% fowre 7 & 1 wE @
TP qHA FAT AT, W7 CHFeAT
fafaedY 7 agy fear § fs so Y a=wm
&1 sawT adr ag gut & fr awr
F 3500 AR ¥ HAriaizam
Sfmary F awed & & zw o+
wE7 faamT | 7 s Wi ST wE i,
AT AE avg T O g1, q fmwanay
grfy + & T vy o ¥ fdgs F=aT)
& 90 To THo, FATL Y ME T
goee &t 9d, fow o agr v dw
qie T I B 84 |

1924 FH-TRT NS I 7 1937
¥ T uiEe fHar Wt 97 ) W@y Ty
T HE AFIET X HEAR AT ) FET A (-
agr Y "gw ofar dNe §—fF
T, AN I & wady gafaze R
TG FH A DAL g
qraE 3T AY A1 3G FY 9 fr gamy
W7 g 4T | AT A gmT
$IWAT OF & wowze =T 71 HiT
SR QI A w17 faw ¥ s aw wumT
19 A98l aE ¥ T AF |

wrieqw gfvawaz dadiw 91 g 7
®o oo Wlo UHo & wamia wT §
SR aFEi a1 ¥ 7 difagar 0w wg Fw
FC W & U FAA 7 wwe
Fid Nt frgrersir ase oo &
*F gk 7Y g7 sfaeai &) Fodftonto
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Qo ¥ Haw w faur s1a /YT I7 1
WM FCX FY A9 g G {1 WwE%
wtfag Y wrew < At § EW FET
s gngg X et ®
& 9T ug s e dw frarar @
g faaem § e o wfadi 7t ot
FI8 TT I WY FTATH AT § A% QAT
@Y & fs TTAT T FTHE A F WTATEY
FATR FIAYL & %aT @ a1 Wik gud
gt 9T W T qe §E gU AT g B
qE TG A § AT 547 gvE ¥ AW
FRPI AT T qqa e o e &1 &
T FATH TCH | FIH F9 & w00 o218
TEN § 9 TgHa & | WA F A gAY
wR A AN a g fEm et e g
AT ALr FAAY | WA T FT To(T F
feat s At gfs @ wifera afiaz
FRIG UF gAY § FAwLE §, w4 fy o
FIATH OF g F+4aT § IAF qred
g g &7 ¢, gefar wem AR &
w15 1§ d2rgnlt | garvruw fidga i f
B F1 w7 frar s )

wiet fiew o mifsmare & § 9w
w FUET 9T 4 wrEe few W d
9 f§ Qo To THo FHTY AFTT qF
gT & 1 g frdgw w0r fe wiet fow
fom =t fr sdtw faee &7 7 arfi,
FEHT AT FI=T 599 F wrew o oy
¢ o€ T T FAR Qo To Two W §
fa7 #1 fF & 7§ frear &, T
ag %rE fau o fow ¥ 7 99 s
] FTAR |
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TR wgAT &Y age qv, Afew §fie
T wEr § wafoy & awrw ST L

MR CHAIRMAN : The Hon Defence
Minster

THE DEPUTY PRIME MINISTFR
AND MINISTER OF DEFFNCE (SHRI
JAGJIVAN RAM) 1 am thankful to the
Members of the Hous for participating
m the debate on Defence Budget I am
thankful to them for keeping the debate at
a highlevel Difence 15 a subjeet which
should rcmain above all Paity  considera-
tions and 1t 1s generally the maturity of the
nation which has been reflected here 1n the
Touse duning this debate, that Defence 1s the
concetn of all Parties, and partv conmdera-
tions should not be biought into this

While conuidaing the difence of any
couniry, the wination not only n that
country and not only on the bordar but
the world situation as a wholt has to be
tiken into conmideration  Several Members
have thrown hight on this aspect of the
defence of the rountry

I will hnefly mention that India siands
for pewce Porhaps India 18 the  only
countty 1n the world that at no time has
gone out of the border with sword ind firc
to subjugate any other countty We will
dlways tiv to mamiain that recnd  India
1% Not an expanuomst countiv India
does not belitve 1n aggression We will
strive our best for peece m the world  we
will strive our best to mamtain fiendly
telaimos with  all our naghteounng
countrits  But at the same tume, we will
have 1o herp adequate prereredners n
order to meet any contingency when the
honour of the country and 1ts secunity are
chalieneed  That 1r the general aprioach
of the Defence Mimistry

As I have smd we will continue the
debate tomorrow, and I will co into all the
aspects tomarrow

MR CHAIRMAN * The House stands
1ljourned 61111 0o AM tomorrow.

The Toh Sabka then adjowred wll  Flipen
of the Clock on Wednesday, Alorih 28,
1979/Chastra 7, 1901 (Saka)



